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Notifications regarding Appointments, Promotions, Leave, etc., of Government Officers issued by the

Ministries of the Government of India (other than the Ministry of Defence) and by
the Supreme Court

CABINET SECRETARIAT

New Delhi, the 29th February 1960

No. 12/]/S7-Admn.—Shri Rajendra Narain, a permanent
officer of Grade II of the Central Secretariat Service and
Welfare Officer, Cabinet Secretariat, was granted earned leave
for 9 days from the 18th to the 26th February, 1960. with
permission to suffix closed holiday and Sunday the 27th and
28th February, 1960, respectively to the leave.

On return from leave, Shri Rajendra Narain resumed
charge as Welfare Officer, Cabinet Secretariat on the fore-
noon of 29th February, 1960.

RAJA RAM, Under Secy.

OFFICE OF THE DIRECTOR GENERAL, GOVERNMENT

HOSPITALITY ORGANISATION

New Delhi, the 5th March 1960

No. 4/GHO/AE/6.—With reference to this office notification
of even number dated the 9th January, 1960, on expiry of
extraordinary leave without pay, Mrs, M. A. Mathias resumed
charge of the post of Deputy Comptroller, Government
Hospitality Organisation with effect from the forenoon of 1st
March, 1960.

Shrimati B. M, Atal, Officiating Deputy Comptroller, Gov-
ernment Hospitality Organisation, reverted to the post of
Supervisor, President's Household, with effect from the fore-
noon of 1st March, 1960.

HARNARAIN SINGH, Maj.-Gen. Director-General.

RAJYA SABHA SECRETARIAT

New Delhi, the 5th March 1960

No. RS/18/Ests.P.—Shri M. A. Amladl, officiating Under
Secretary, Rajya Sabha Secretariat, has, in continuation of the
leave on average pay on medical certificate already granted to
him vide this Secretariat notification of even number dated
the 9th February, 1960, been granted extension of leave on
average pay on medical certificate for one month with effect
from the 11th February, 1960,

S. P. GANGULY, Under Secy.

LOK SABHA SECRETARIAT

New Delhi, the 29th February 1960

No. PF.204(3)-Pers.-Thc officiating appointment of Shri
G. V. Mirchandani, as Chief Librarian in the Lok Sabha
Secretariat has been extended upto the 28th February, 1961.

No. PF296 (3)-Pers.—The officiating appointment of Shri S.
C. Kashyap as Chief Research Officer in the Lok Sabha
Secretariat has been extended upto the 30th June, 1960.

No. F.9/l/Pers./60.-The officiating appointment of the
undermentioned Officers of the Lok Sabha Secretariat are
extended upto the date mentioned against each:—

(1) Shri J. R. Bhagwat, Superintendent—28th February,
1961.

(2) Shri Y. Sahai, Superintendent-28th February, 1961.

(3) Shri K D. Chatterjee, Superintendent—28th February,
1961.

(4) Shri D. C. Pande, Superintendent-30th June, 1960.
(5) Shri A. K. Zutshi, Superintendent—30th June, 1960.
(6) Shri J. R. Kapur, Superintendent—30th June, 1960.
(7) Shri T. N. Dhar, Committee Officer-30th June, 1960.

(8) Shri K. K. Damodaran, Committee Officer—30th June,
1960.

(9) Shri K. S. Monon, Committee Officer—30th June,
1960,

(10) Shri I. P. Singh, Editor of Parliamentary Publica-
tions—28th February, 1961.

(11) Shri A, L. Seth, Librarian--28th February, 1961.
(12) Shri R. Subrahmanyam, Research Officer—28th Febru-

ary 1961.
(13) Shri G. D. Gadre, Research Officer—28th February.,

1961.
(11) Shri S. N. Mandal, Research Officer-28th February,

1961.
(15) Shri N. C. Jagadachary, Assistant Information Officer—

28th February, 1961.

(16) Shri A. J. Dave, Assistant Research Officer-28th
February, 1961.

(17) Shri P. N. Bhat, Assistant Research Officer—28th
February, 1961,

(18) Shri Basant Kumar, Assistant Research Officer—28th
February, 1961.

(19) Shri M. N. Khosla, Assistant Research Officer-28th
February, 1961.

(20) Shri H. P. Sarin, Assistant Research Officer—28th
February, 1961.

(21) Shri M. L. Pareek, Assistant Research Olhcer—28th
February, 1961.

(22) Shri G. Venkataya, Assistant Research Officer-30th
June, 1960.

(2.1) Shri J. N. Bhan, Assistant R e s e a r c h Officer-30th
June, 1960,

(21) Shri S. Rangaswamy, Assistant Research Officer—30th
February, 1961.

(25) Shri S. K. Verma, Assistant Research Officer-30th
June, 1960.

(26) Shri N. N. Mehra, Assistant Superintendent—28th
February, 1961.

(27) Shri K. V. Ramachandran Assistant Superintendent—
February, 1961.

(28) Shri Rup Singh, Assistant Superintendent-28th
February, 1961.

(29) Shri S. N. Dixit, Assistant Superintendent—28th
February, 1961.

(30) Shri S. Seshadri, First P.A. to Speaker-28th February,
1961.

New Delhi, the 1st March 1960
No. PF849(3)-Pers.—The officiating appointment of Shri E.

Sadasiva Reddy as Private Secretary to the Speaker, Lok
Sabha, has been extended with effect from the 1st March,
1960, until further orders.

( 1 4 9 )
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New Delhi, the Alh March 1960
No, PF849(3)-Pern.—The offidating appointment of Shri

A. L. Rai as Deputy Secretary in the Lok Sabha Secretariat
has been extended with effect from the 1st March, 1960 until
further orders.

N. N. MAT.LYA, Dy. Secy.

New Delhi, the \.\t March 1960

No. PF27(5)/AN.—On the expiry of the leave granted to
him vide Notification of even number dated the 28th Decem-
ber, 1959 Shri S, Dayal resumed charge o! his duties as Assis-
tant Superintendent, Lok Sabha Secretariat, with effect from
the forenoon of the 29th February, 1960,

New Delhi, lhe. llh March 19C0

No, PF.225(5)/AN.-Shri Y. Sahai, officiating Superintendent
was granted earned leave for 13 days with effect from the
22nd February to 5lh March, I960 with permission to prefix
and suffix thereto Sundays falling on 21st February and fith
March, 1960 respectively,

2. On the expiry of the leave Shri Y. Sahai resumed charge
of his duties with effect from Lhe forenoon of the 7th March,
1960.

R. P. KAUSHIK, Under Secy.

SUPREME COURT OF INDIA

New Delhi, the 3rd March 1960

No. F.S2/18/60-SCA(ll)-On the expiry of his leave Shri
C, K. Mcnon, resumed charge of his po.st as an Assistant
Superintendent with effect from 29th February 1960 (F.N.).

S, N. SHARMA, Dy. Registrar.

PLANNING COMMISSION

New Delhi, tlie 3rd March 1960

No, F.G(109)1/?M»TADMX—On return from leave Slui R.
Venkatcswaran, I.F.S., Deputy Secretary, Planning Commission,
resumed charge of his post in the Commission with effect from
the 29th February, 1960 (forenoon).

2, Shri Venkatcswaran was permitted to suffix last Saturday
and Sunday on 27th and 28lh February. I960 to the leave
granted to him In Commissions Notification of even number
dated -ltli February, 1960.

S. D. CHATTERJEE, Under Secy.

MINISTRY OF COMMUNITY DEVELOPMENT AND
COOPERATION

(Department of Community Development)

New Delhi, the 2nd March I960

No. F.2/9/fiO-Admn,—On transfer from the Ministry of
Finance (Department of Expenditure), the President is pleased
to appoint Shri S. Varadan, IAS, as Under Secretary to the
Government of India in the Department of Community
Development, Ministry of Community Development and Co-
operation, with effect from the afternoon of the 29th Febru-
ary, 1960 until further orders.

No. F.2/4/60-Admn.—On transfer from the Government of
Madras, the President is pltased to appoint Shri T. S. San-
karan, IAS, as Deputy Secretary to the Government of India
in the Depaitinent of Community Development, Ministry of
Community Development and Cooperation with effect from
the forenoon of the 1st March, 19G0 until further orders.

New Drllii. tin- \lh March 1960

No. F.2/4/60-Admn.—On transfer from the Government *tf
West Bengal, the President is pleased to appoint Shri S. V.
Krishnan IAS, as Deputy Secretary (o the Government of
India in the Department of Community Development, Minis-
try of Community Development and Cooperation, with effect
[rom the forenoon of (he 'tth MaTch, 1960, until further
orders.

S. S, SHIVAPURI, Under Secy.

MINISTRY OF LAW

(Department of Legal Affairs)

New Delhi, lhe 2nd March 19G0
No. F.18(6)/69-J.—The President is pleased to appoint Shri

Shiv Narain Shankar, Advocate, Delhi, a_s Additional Central
Government Counsel in Delhi, with effect from the 21st
January, I960, until further orders,

B. N. LOKUR, Jt, Secy.

(Department of Legal Affairs)

New Delhi, the 3rd March 1960

No. F.Il(3)/60-Adm.I.—On return from leave, Shri K. Sri-
nivaaan, a permanent Grade II Officer of the Central Legal
Service and officiating Joint Secretary and Legal Advifler resum-
ed charge of the office of Joint Secretary and Legal Adviser
to the Government of India, Ministry of Law, Department of
Legal Affairs on the forenoon of the 1st March, 1960.

SURJEET SINGH MAMAK, Under Secy.

MINISTRY OF HOME AFFAIRS

New Delhi, tlie 3rd March 1960

No. 2/23/60-Pub.I.-Shri C. Narasimha Mnorthy, I.A.S.,
relinquished charge of the office of Superintendent of Census
Operations, Mysore, on the afternoon of the 18th January,
1960.

The President is pleased to appoint Shri K. Balasubra-
manyam, I,A,S,, as Superintendent of Census Operations
Mysore, with effect from the afternoon of the 18th January,
I960, until further orders.

New Delhi, lhe Blh March 1960

No, F.2/92/60-Pub,I.—The President is pleased to appoint
Shri J. N. Pandita, as Deputy Superintendent of Census
Operations, Jammu and Kashmir, with headquarters at Sri-
nagar, with effect from the forenoon of the 26th December,
1959, until further orders.

No. F.2/24/60-Pub.I.—The President is pleased to appoint
Shri G. N, Tiwari, as Deputy Superintendent of Census
Operations, Madhya Pradesh, with effect from the forenoon
of the 27th January, 1960, until further orders.

S. P. BALASUBRAMAN1AN, Under Secy.

New Delhi, the 4th March 19G0

No. 8/39/59-H.—Shri Lakshmi Dhar, a temporary Assistant
Supervisor, Hindi Teaching Scheme, Ministry of Home Affairs,
stationed at Cochin, was granted earned leave for 51 days
with effect from the 1st September, 1959, to 21st October.
1959, combined with half pay leave for 40 days from 22nd
October to 30th November, 1959,

2. On return from leave, Shri Lakshmi Dhar was re-posted
as Assistant Supervisor, Cochin,

GAJRAJ SINGH, Dy. Secy.

New Delhi, the hlh March 1960

No, F.10/1/G0-AD.I(A).-Shrl V. P. Chawla, Assistant
Superintendent (Probationer) has been posted as Section
Officer in the Ministry of Home Affairs with effect from the
forenoon of March 2, I960.

New Delhi, the 1th March 1960

No. F.20/G/168/56-Ad.I.-Shri O. P. Bansal, a permanent
Grade III Officer of the Central Secretariat Service, officiating
in Grade II of the Service and a Section Officer in the Ministry
of Home Affairs, has been granted earned leave for thirty-two
days with effect from March 2, 1960 with permission to affix
to his leave April 3, 1960 being Sunday,

N. N, TANDON, Under Secy.

New Delhi, the 1th March 1960

No. 11/2/60-Judl.I.—In exercise of the power™ conferred
by Clause (1) of Article 224 of the Constitution, the President
is pleased to appoint Shri Ahmed Ali Khan, Barrlstcr-al-Law,
to be an Additional Judge of the Mysore High Court for a
period of two years with effect from the 14th March, 1960.

No. 12/2/60-Judl.I.—In exercise of lhe powers conferred by
Clause (1) of Artide 217 of the Constitution, the President Is
pleased to appoint Stiri Justice Canakapalli Sanjeevarow
Nayudu, Additional Judge of the High Court of Andhra
Pradesh, to be a permanent Judge of the High Court of
Andhra Pradesh wilh effect from the date he assumes iharge
of his office.

M. GOPAL MENON, Jt. Stecy.
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New Delhi, the 8th March 1900

No. 5/8/39-AIS(I).-The President is pleased to appoint Shri
Dllsukh Ram, an Andhra Pradesh StaLc Civil Service Officer
to the Indian Administrative Service against the promotion
quota of the Indian Administrative Service Cadre of Andhra
Pradesh with effect from the 19th January, 19G0.

S. NARAYANSWAMY, Dy. Secy.

New Delhi, the 3rd March 19G0

No. F.4(13)EO/59.-The President is pleased tb appoint Shri
M- M, Malhotra (Ministry of Scientific Research and Cultural
Affairs), a permanent Grade 1 Officer of the Central Secre-
tariat Service, to officiate in the Selection Grade of the Seivice,
with effect from the 2nd November, 1959 (A.N.) to the 24th
January, 1960.

(Office of the Establishment Officer)

New Delhi, the ilh March I960

No, 6yiO/60.E.O.II.~The President is pleased to appoint
Shri M. R. Mital [Ministry of Transport and Communications
(Department of Transport)] a permanent Grade IV Officer of
the Central Secretariat Service, to officiate in Giade III of the
Service for the period from the 10th February, 19G0 to the
I2th March, I960.

New Delhi, the 1th March 19G0

No. F.10(32)-E.O./59 — The President is pleased to appoint
Shri H. S. Sahni (Ministry of Commerce and Industry), a
permanent Grade II officer of the Central Secretariat Service
to officiate in Grade I of the Service for the following
periods: ,

From 16th December, 1959 to 30th December, 1960.
From 3rd January, 1960 to 20th January, 19G0.

L, W. DHUME, Dy, Secy.

MINISTRY OF EXTERNAL AFFAIRS

New Delhi, the 2Wi February 1960

No. 74/PE/60(F,I-107/PE-59).-On transfer to Rajshahi,
Shri Ram Lai an officiating Grade III Officer of the IFS 'B'
(General Cadre), and formerly. Section Officer in the Ministry
of External Affairs, New Delhi, was granted earned leave for
56 days with effect from 16th October, 1959 to 10th Drcem.
bcr, 1959.

2. This Ministry's Notification No. 215/PB/59 [F.2(B)12S-
PB/59], dated the 20th October, 1959 is hereby cancelled.

A. K. SEN, Officer on Special Duty.

New Delhi, the 24th February 1960

No, 77-PA/60.—Maharao Shri Madan Sinhji of Kutch relin-
quished charge of the posL of Ambassador in the Embassy ol
India, Oslo (Norway) on the forenoon of 15th February,
1960 and proceeded on leave,

Shri J. S, Teja has been appointed as Charge d' Affaires
Embassy of India, Oslo (Norway) with effect from the fore-
noon of the 15th February, 1960.

Nexv Delhi, the 29M February 19G0

No. 81-PA/00,-Shri Madan Sinhji. Maharao of Kutch,
Ambassador, Embassy of India, Oslo has been granted 21
days' earned leave from 15 th February, i960 forenoon to I he
6th March, 1960 (both days inclusive).

2. On the expiry of leave, Shri Madan Sinhji will return
to his post at Oslo.

No. 82-PA/60.—On return from leave, Shri N. Raghavan
resumed charge of his post as Ambassador of India, Paris on
the 22nd February, 1960, forenoon.

Netv Delhi, the 2nd March 1960

No. 85-PA/60.—On his appointment as Ambassadors of India
to the Netherlands, Shri R. K. Tandon, assumed charge of hia
post at the Embassy of India, The Hague on 22nd February,
1960 forenoon.

No. 8G-PA/G0.-Shri C. P. N. 'Singh, Ambassador of India,
Tokyo, relinquished charge of his post on fhc afternoon ol
the 1st February, 19G0.

Shri P. K. Banerjee, assumed charge of the office of Charge
d' Affaires on the afternoon of 1st February, I960,

No. 84-PA/G0.—Shri C, S. Jha, Permanent Representative
of India in the United Nations, New York ha>, been granted
leave as under, subject to title:—

(i) Leave on average pay for 5 days from 14th January,
19G0 to 18th January, 1960.

(ii) Leave on average pay for the period from 29th Janu-
ary, 1960 to 29th February, i960.

2. Notification No. 47/PA/60 dated 13th February, 1960 Is
hereby cancelled. .

New Delhi, the Uh March 1960

No. 89.PA/60.—In continuation of this Ministry's Notifica-
tion No. 689-PA/59, dated the 12th November, 1959, Shri
D. Hejmadi, First Secretary, Embassy of India in Japan,
Tokyo, is granted extension of leave for 30 days with effect
from 10 th February, 19G0.

J. R. HIREMATH, Under Secy.

New Delhi, Lhc 25//; February I960

No. 75-PB/G0[S8(B)7-PB/S9].-Shri C. Bhalla, a permanent
Cradc III Officer of the General Cadre of the Indian Foreign
Service, Branch '1}\ and a Registrar in the High Commission
of India, Karachi, has been granted earned leave for 16 days,
with effect from the 8th January, 1960 to the 23rd Tanuarv.
I960. J J'

Shri Bhalla has been permitted to suffix the 21th January,
1900 (being Sunday) to his leave.

No. 7G-PB/60 F.fi6(B)4-PB/59.-Shri J, R. D'Cniz, a perma-
nent Grade III Officer of the General Cadre of the Indian
Foreign Service, Branch 'B', and fonnerly Section Officer in
the International Commission for Supervision and Control,,
Saigon, has been granted earned leave for 60 days, with effect
from the 21st January, 1960.

No. 77-PB/6O F.6G(B)-4-PB/59.~Shri J, R. D'Cruz, a perma-
nent Grade III Officer of the General Cadre of the Indian
Foreign Service, Branch 'B', relinquished charge of the post
of Section Officer in the Secretariat General of the Interna-
tional Commission for Supervision and Control, Saigon, with
elteit from the forenoon of the 15th February, 19b'O

No. 78/PB/6O [F.20(B)2PB/59].~Shri G. S. Bakhshl, a per-
manent Grade III Officer of the General Cadre tof the Indian
Foreign Scrviie Branch 'B' assumed charge of the post of
Registrar in the Embassy of India, Buenos Aires, with effect
from the forenoon of the I2th February, 19G0.

N11. F.79/PB/G0 [F.2(B)46-PB/59],—The President is pleased
to appoint Shri R. Kanganathan. a permanent Grade IV
Officer of the General Cadre of ihe Indian Foreign Service
Branch 'B' to officiate in Grade III ol the Service with effect
from the llth October, 1956 until further orders. This Min-
istry's Notification No. 4M-FSB/57, dated the 22nd July, 1957
in so far as it relates to Shri R. Ranganalhan may be treated
as cancelled.

2. Shri R. Ranganalhan, an officer officiating In Grade III
of the Indian Foreign Service (B) assumed charge of the post
of Registrar (Grade III of T.F.y. 'B') in the High Commis-
sion of India, London, with effect from the llth October,
1956 (F.N.).

3. Shri Ranganathan relinquished charged of the post oE
Registrar in the High Commission of India, London, on the
afternoon of the 21th January; 1957.

No. 82-PB/60 [23(B)I-PB/S9].-Shri E. M. Dharam Vir, an
officiating Grade III Officer of the General Cadre of Ihe
Indian Foreign Service, Branch 'B' and a Registrar in the
High Commission of India, Canberra, has been granted earned
leave for 52 days, with effect from the 10th November, 1959
to the 31st December, 1959,

Shri Dharam Vir has been permitted to suffix the holidays
on the 1st to 3rd January, 1960 to his leave.

New Delhi, the 26f/i February 1960

No. 84-PB/60 2(B)38-PB/S9.-Shri C. K. Ravi Varma, a
Grade III officer of the General Cadre of the Indian Foreign
Service Branch "B" and a Section Officer In this Ministry was
granted leave as under;—

Earned leave—2Sth August, 1957 lo 14th November, 1957,

Unearned leave on halt pay on private affairs—15th
November 1957 to 23rd November, 1957.

2. Shri C. K. Ravi Varma has been pcrmitled to suffix
Sunday the 24th November, 1957 to his leave.
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Nem Delhi, the 29th rcbruary 1960

No. 83/PB/GO [F.2(A)79-PB/59].-Shri N. Srlnlvasan, a
peimancnt Grade III Officer of the Cencral Cadic o£ tlic
Indian Boreign Service, Branch 'B', relinquished charge of tlie
piwl of Peisonjl Secretary in the Embassy of India, Rangoon,
with effect fiom Hie forenoon of the 6th July, 1959.

No. 86/PB/60 [F.2(A)79-PB/59].—Shri N. Srinlvasan, an
officiating Grade II Officer of the General Gadic o£ the Indian
Foieign Seivice Branch 'Ii' assumed charge of the post of
Registrar in the Embassy of India, Rangoon, with effect from
the forenoon of the 6th July, 1959.

2 Sin I N, yrinlvasan relinquished charge of the post ot
Registrar in the Embassy of India, Rangoon on the foienoon
of the 30lii November, 1959.

New Delhi, the 2nd Match 19G0

No. 87/PB/60 [F.5>4(B)6-PB/59].-Shri S. R. Gopala
kiistina, a permanent Grade III Officer of the General Cadre
of the Indian Foreign Service, Branch 'B', and formerly
Registrar in the High Commission of India, Colombo, has
been grarited earned leave for 8 days, with effect from the 23rd
Januaiy, 1960 to the 30th January, 1900

New Delhi, the Srrt Match 1900

No. 88/PB/OO [5(B)l/PB/59].—Stiri S. S. Saith a permanent
Librarian in the Ministry of External Affairs has been granted
earned leave for 17 day* with effect from the 12th January,
1900 to the 28th January, 1900 (both days inclusive),

2. On the cvplry of leave, Shri Smith assumed charge of
the post o£ Librarian in the Ministry of External Affairs with
effect from the 29th January, 1960 (F.N.).

No. 89/PB/60 [F.80(B)l.PB/59].-Shri N. C. Kanjllal, an
•fnclating Grade II Officer of the Central Secretariat Setvice,
relinquished charge of the post of Registrar in the Embassy
of India, The Hague with effect from the forenoon of the
19th February, 1900.

No. 90/FB/60 [F.61(B)7-PB/59J.-Shri S. P. Jain, an officiat-
ing Grade III Officer of the General Cadre of the Indian
Foieign Service, Branch 'B' assumed charge of the post of
Private Secretary in the Embassy of India, Rangoon, with
tfect from the forenoon of the 6th July, 1959,

2, Shri Jain relinquished charge of the post o£ Private Sec-
»etary in the Embassy of India, Rangoon with effect from
the iorenoon of the 30th November, 1959.

No. 91/PB/60 [F.61(B)7-PB/59].—Shri S. P. Jain, an officiat-
ing Grade III Officer of the General Cadre of the Indian
Foieign Service, Branch 'B', relinquished charge o£ the post
of Registiar in the Embassy of India, Rangoon with effect
from the forenoon of the 6th July, 1939.

2- Shii Jain resumed charge of the putt of Registrar in the
Embassy of India, Rangoon with effect from the forenoon of
the 30th November, 1959.

No. 92/PB/60 [F.6S(A)5-PB/591.-Shrl P. N. Nanda, an
officiating Grade III Officer of the General Cadic of the
Indian Foreign Service, JBianch 'B' relinquished charge o£ the
post of Pcisonal Secretary in the High Commission o£ India,
Accra, with effect fiom the afternoon of the 9th February,
I960.

No. 93/PB/60[F.30(B)2-PB/59].-Shri K. S. Kurup, an
officiating Giade HI Officer ol- the General Cadre o£ the
Indian borcign Service, Blanch 'B' assumed charge of - the
post of Registrar in the Embasiy of India, The Hague, with
effect from the foicnoon u£ the 19th Februaiy, 1900.

No 94/PB/t>0lF.o6(B)4-PB/59].^Shii J R D'Cruz, a peima-
nent Grade III Officer of the General Cadre of the Indian
Foreign Service, Bianch 'B', and a Section Officci in the
International Commission loi Supervision and Control, Saigon,
has been gianted earned leave for 60 days, with effect irom
the 21st February, 1900

2. This Ministry's Notification No. 70-PB/60, dated the
25th February, 1960 is hereby cancelled

New Delhi the 4th March 1960

No. 95/PB/60 [F.4(B)1-PB/59].-The President is pleased to
appoint on promotion, the following permanent officers of
Grade HI of the General Cadre of the IFS(B) to officiate in
Grade II of that Cadre, with effect fiom the dates noted
against each, until further orders.

1. Shri O. P. Bhasin-20th August, 1959.
2. Shii G. A. Poppen-lst October, 1959.

No 97/I'B/OO [F.30(B)2-PB/59].-Shri K, S. Kurup an offi-
ciating Giade HI officer of the General Cadre o£ the Indian
lorcign Service, Branch 'B\ and formerly Registrar in the

Consulate Geneial of India, Damascus ha1* been granted
earned leave for 08 days, with effect from the 16th November,
1959.

2. This Ministry's Notification No. 71 PB/60 dated the 19th
February, 1900 is hereby cancelled.

Y. R. DHAWAN, Attache.

New Delhi, the W March 19G0

No. 83-PA/G0.-Shri J, R. HIrcmath, formerly Third
Secretary, Embassy of India, Tokyo was gianted earned leave
foi 05 clay* with effect from 9th November 1959 (F.N.).

This Ministry's notification No. 59/PA/60 dated 18th
Febiuary, 1960 is hereby cancelled.

NATWAR SINGH, Under Secy.

New Delhi, the 1st Match 1960

No. C.P,E.O./10/00,-ShiI G. Topdcn, Superintendent, Re-
gional Passpoit Office, Delhi relinquished charge of his pobt
on the afternoon of the 17th Fcbruaiy, 19G0.

[F 3('lB)-PV(IV)/59]

NtW Delhi, the 4th November, 1959/.W March 1960

(To be substituted for this Ministry's Notification bearing the
same number and dati)

No, C.P.E.O./41/59,—In continuation of this Ministry's
Notification No. CPEO/33/59, dated the 2nd September, 1959,
Slni S. L. Kaul Kilam, formerly Regional Passport Officer,
Lucknow is granted further earned leave for 3 days with t-ffect
from the 11th to the 13lh September, 1959, and half pay leav«
on private affairs for 64 days from the 14th September, to
the 16th November, 1959 under rule ll(b) o£ the Revised
Leave Rules, 1933, as amended trom time to time.

[F.2(12)-PV(IV)/59]

D. S. KHOSLA, Under Secy. (PVA).

New Delhi, the 3rd March I9G0

No. 24/PT.II/60.—The President of India Is pleased to
recognise the appointment of Shri Ardeshir Framroze MODY
as Honorary Vice Consul of Sweden at Bombay with effect
from the 12th December, 1959.

T. V. RAMAKRISHNA RAO, Under Secy.

New Delhi, the 3rd March I960

No. 87-NEFA/59.—On lellnquishment o£ charge of the post
of Indian Trade Agent, Yatung, Slrri K. C. Tohoiey was
promoted to ofliciale as Political Officer, Tirap Frontier Divi-
Nion, North East l'ronlier Agency, in Grade I of the I.F.A.S.
with effect fiom the 22nd January, 1960 (F.N.).

P. N. NEVILE, Attache.

(External Publicity Division)

New Delhi, the 29th Febiuary 1960

No. 8/60-XPA/60.-Shrl A. K. Gupta, relinquished charge of
the post of Assistant Press Attache. Infoimatlon Service of
India. Biussels, on the forenoon of the 30th October, 1958.

Shri A. K. Gupta, was granted 84 days earned leave from
the 2nd December, 1958 to 23rd Febiuary, 1959.

Shri Gupta, assumed charge of the Post of Press Attache
in the Infoimation Service of India, Accra, on the forenoon of
the 28th Febiuary, 1959.

This Ministry's notification No. 74/58 XPA dated the 13th
Decembci, 1958, may be tieatcd as cancelled.

Neiu Delhi, the 5th March 1960

Reference Notification No. 95/59 XPA-59 dated the 30th
November^ 1959.

No, F.lO/XPA/GO.-On recall from leave, Shri R, Rama-
mirtham assumed charge of the post of Public Relations
Officer Kalimpong on the forenoon of the 20th November
1959.

N. P. JAIN Under Secy,
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MINISTRY OF FINANCE

(Department of Expenditure)

Nfdi Delhi, the 26(/< Fcbiuary 19G0

No, PFG(S68)-E.I./60,-On return fiom leave, Shii Mchar
Singh, a permanent ofhcci <jf Giade It of the Central beuc
lariat Service, resumed charge 45 Section OHicci in the Depait
ment of Expendituic, Ministry of Finance, on the foienoon
of the 17th Febiuary, 19(30.

New Delhi, thi 2nd March I960

No, PFG(591)-E.I,(A)/60,-Shii R R, Savoor, an officer oi
the Indian Postal Service and Deputy Sccictary in the Depart-
ment oi Expenditure, Ministry ol Finance, is giantcd an
extension o£ earned leave for 22 days with effec.1 from the
27th February, I960 with permission to suHW Sunday, the
20th Maich, l%0 to the leave, in continujtion of the leave
sanctioned to him in the Ministry of Finance Notification
No. FIG(591)E.I,(A)/6O, dated the 22nd Fcbiuary, ]%0.

Nn. F.8(8)-E.I(A)/fi0 — Shri T, K. Guptj, a peunanent Giade
II Officer ol t!ie CSSS and officiating in Giadc I ol the
service, has been transferred to the Oepaitment of Economic
Affairs with effect from the forenoon of 1st Febmaiy, i90U.

N,w Delhi, the 3rd Muuk 1900

No. PFG(572)-E.I.(A)/60.-Shii C. W. Minhandani, Assistant
Superintendent (Piobationci) and Section Officer in the
Department of Expenditute, Ministry of Finance, was granted
earned leave for 11 days with effect from the 1st February,
1960 to 11th Febiuaiy, 1960, combined with leave on hall
pay for 9 days from 12th February, 1900 to 20th February,
I960, with permission to prefix closed holiday and Sunday
on 30th and 31st Januaiy, I960 and suffix Sunday the 21st
February, 1960 respectively, to the leave.

2. On the expiry of the above leave Shii Miuhandani
resumed charge as Section Offirei in the Minisliy of Finance,
Department of Expenditure with eftect from 22nd Febiuary,
19G0 (F.N.).

C. P. K. ERADY, Under Secy,

(Department «f Economic Affairs)

New Delhi, the 29th Februaty I960

No. F.16(3G)-NS/59.-The Secretary to the Government of
India, Department of Economic Affairs hereby appoints Shri
S. Manikkam, a substantive Assistant National Savings Officer,
Regional National Savings Oiganlsation, Maihai as Deputy
Regional National Savings Officer (Class II), Madras Regional
National Savings Organisation, in the scale of Rs. 275—25—
500—EB—30—650 in an officiating capacity with effea fiom
the afternoon of the 19th of February, 1960 until further
orders.

2. On relief by Shri S. Manikkam, the services oE Shri S P.
Srinivasan, 1 A.S., have been replaced at the disposal of the
Government of Madras, with effect from the afternoon of
the same date.

M. L VARMA, for Secy,

(Department ol Lumoinlc Affairs)

New Delhi, the 2nd March I960

No. F.30(2)-Admn./57-Pt. n - T h c President is pleased to
appoint Shri S, S. Marathc, officiating Deputy Eiotiomic Ad
User in the Ministry ot Finance (Depaitincnt of Economic
Affairs) as Assistant Economic Adviser in the name Depart-
ment in a substantive capacity with clfcct fiom the 28h
November, 1957.

New Dtihi, the Mil March 1900
No. PFG(8)-Admn/30.—On his retirement from llic Govern-

ment service with effect fiom the afternoon of the 29th
February 1960, the unexpired poitlon of the leave on average
pay in terms of F.R.86(a), sanctioned to Shii M, V. Ranga-
chart, an Officer ot the IA. &: A.S., foi the period tiom the
1st March, 1960 to the 25th May, 1960 in this Department's
Notification No. PFG(8) Admn/50 dated 10th Febiuaiy, 1900
is hereby cancelled.

B. K. KAUL, Jt. Secy.

(Department ot fcionornk Affairs)

Nfii) Delhi, the Sid Munh 1960

No. F,10(12)-MSP(A)/59.-Shri M B. Kapur, Officiating Depu
ty Master, India. Security Picss, Nasik Road, has been granted
uti extension of leave for 11 days from the 7th February
to 20th February, 19G0, with permission to suffix Sunday
the 21st February, I960, to the leave.

2 On the expiry of his leave, Shii M B. Kapur resumed
charge of the post of Deputy Master, India S'tcunty Pies^,
with effect from the forenoon ot the 22nd Februaiy, 1900,

S. Slul P. M Rau, Officiating Deputy Master, India Secu-
Hty Picss, Nasik Road, has lcvcitcd to his substantive post
of Assistant Master, Currency Note Press, with effect fiom
the afternoon uf the 20th Februaiy, 1900.

No. F.e(22)-M8P(A)/53—In continuation of thu (Depart-
ment's notification N. I' G(5)-FIIA/58, dated the 5th Octobei.
1959, Shri k. B. Mukhcr|cc, Accountant, India Government
Mint, Ahpore, Calcutta, has been gianted leave on average
p.iy for lour months, followed by leave on half avciagc pay
for twcnty-foui months, with effect from the 16th December,
1̂ 59, preparatory to retirement.

D. K, CHAKRAVOR1Y, Under Secy.

(Department of Economic Affairs)

New Delm, the blh Mairh 1900

No. F.12(ii)/42/59-N.A—The Secietaiy, Department of Eco-
nomic Allans hereby appoint? Shri Satya Naraln Prasad a
pcimanent member of Bihai Suboidinatc Engineering Services
at Assistant Engineer in the Indian Aid Mission, Nepal, in a
temporary capacity, with effect from the 21st July, 1959
(1 N) until fulther orders.

No. F.12(l)/3/60-N.A.—The Secretary, Ministry of Finance,
Depaitmcnt o£ Economic Affaiis heicby appoints Shri Mohan
Singh Chopra as Instiuctor (Foreman) in the Indian Aid
Mission, Nepal, in a temporary capacity, with effect fiom the
attcinoon ol 23rd December, 1959 until further oidcis.

No. F.12(i)/IS/fift-N,A — The Picsidcnt has been pleased to
appoint Slnl S. K. Sen Gupta, Semoi Research Officer in the
Planning Commission, New Delhi as Planning Officer in the
Indian Aid Mission, Nepal, In a temporary capacity, with
effect from the toicnoon of 23id Februaiy, I960, until furthei
ordcis.

C. L. GAR.G, Under Secy.

(Department ot Revenue)

CENTRAL EXCISE EiTAnrISHMENT

Nan Delhi, the Blh Maich 1960

No 14.—On transfei fiom the Centtal Excise Collerlorate,
Bombay, S<hu A. P. Agarwal, a peimanent Superintendent of
Centul Incise, Class f, assumed cnargc as Dlstnct Opium Offi-
cer, Nccmuch, in the Narcotics Dcpaitment on the 10th
February, 19G0

CUSTOMS AND CENTRAL F\nsr FSTABLISIIMLNI

No. IS.—Shri W. Saldanha, <in officei of the Indian Customs
and Central Fxcise, Service, lately posted as Officer on Special
Duty (Customs) in the Ministiy of Finance (Department of
Revenue), New Delhi, and at present on leave preparatory to
letircmeut, has been conformed as Collectur, Grade I, with
effect horn the 15th August, 1959

K. N. MUKERJEE, Under Secy.

(Department of Revenue)

INTOME TAX ESTABLISHMENTS

WCII' Diili', the jtli March 1960

No, 50.—Shri A. V. S Naiayanan, is confirmed as Assistant
Statistician (Income tax) with effect fiom 28th Decembtr, JK9.

P. S. KAICKER, Under Secy.

MINISTRY OF FINANCE (DEFENCE)

New Delhi, the 29/A February. 1900

No. Ifi47-Estt.—On return from leave Shii M. K, K. Aiyar,
a permanent officer of Grade 1 ot the Central Secretariat
Seivicc, has resumed charge ot his duties as Assistant Financial
Adviser in the Ministry of Finance (Defence) with effect from
the toicnoon of the 22nd Februaiy, 1900.

Ntiu Dillu, the 12th March 19G0

No. 1834-Fstl.—On leturn fiom leave Shri G, P. Sen, a
pcimanent Olhcer of GTadc II of the Cential Secretariat
Service, officiating in Grade I of the Service, has resumed
chaTgc of his duties as Assistant Financial Adviser in the
Ministry of Finance (Defence) with effect from the forenoon
of the 20th February, 1960.

&. B. SATSANGI, Asstt, Financial Advisei.
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CENTRAL BOARD OF REVENUE

CFWIKAL EXCISE ESIAULISHMENT

New Delhi, the 3rd March 1960

No. 14.—Shri J. C. Bhattacharjec, permanent Deputy Supe-
rintendent (Ministerial) working In the Central Excise Collec-
torate, Calcutta, has been appoitUed to olliciate as Assistant
Chief Accounts Officer in that Collcctorate with effect from
the 22nd February, 1960 and unl.il further orders vice Shri
V. R. Rajadiiyax granted leave.

New Dellii, the. \th March 1960

No, 15.—On his transfer from the Central Excise Collectorate
Allahabad, Shri R. N. Gupta, an officiating Superintendent
of Central Excise, Class II, assutnetl charge as District Opium
Officer, Faizabad in the Narcotics Department on the 18th
February, 1960 (Altcrnoon).

. K. N. MUKERJEE, Under Secy.

MINISTRY OF REHABILITATION
New Delhi, the 4th March I960

No. 18(8I)/57-Admn.—Shri Kanwar Bahadur Settlement
Commissioner in the Office of Lhe Chief Settlement Commis-
sioner is gianted the cx-officio status of Deputy Secretary to
the Government of India in the Ministry of Rehabilitation
with effect from 9th January, 1960 for so long as he holds the
post of Settlement Commissioner.

S. PRASADA, Dy. Secy.

New Delhi, the llh March 1960
No. *>NK-l/54/M>.-Shri P. D. SeLh, I.A. & A.S., Financial

Adviser and Chief Accounts Officer, Dandakaranya Project,
Jagdalpur, has been granted leave on average pay for four
months with effect from the 1st March, 1960.

K. LALIT, Dy. Secy.

(Office of the Chief Settlement Commissioner)

New Delhi, the 1st March 1960

No. 8/24/60-Admn.CR).-Shrl L. B. Mathur, Settlement
Commissioner, (Government Built Property). Delhi, is re-
employed in the same capacity with effect from 4th January,
l%0 until further orders.

No. 5/48/57-Admn.(R).—Shri Gurdas Singh, Assistant Settle-
ment Commissioner, Ambala under the Regional Settlement
Commissioner, Patiala, relinquished chaigc of his office on
the afternoon of 27th January, 1960.

New Delhi, the 3rd March 1960

No. l(2)-Adinn(Prop)/58.—Sim S. A. Uttam Singh,, Officer
on Special Duty, Himachal Pradesh, relinquished charge of
his post on flic afternoon of 9th June ,1958.

K. B. MATHUR, Under Secy.

(Office of the Chiel Settlement Commissioner)
New Delhi, the 3rd March 1960

No, F,5/22/56/Admu/General.—In pursuance of Rules i
and 4 of the Central Civil Services (Temporary Service}
Rules, 1949, the President hereby appoints Dr. Tara Chanc
in a quasi-permanent capacity in the post of Regional Settle,
ment C'ommissioner-cum-Custodian of Evacuee Property
(Class I in the scale of pay Rs. 800—JO-JOOO) with effcci
lronl 1st July, 1954.

• This Office Notification of even number dated 28th Decem
. focr, 1959 is hereby cancelled.

K, B, MATHUR, Under Secy., for Secy

DEPARTMENT OF ATOMIC ENERGY

Bombay, the 26th February 1960

No. 83/1/60-Adm.II.—The President is pleased to appoinl
Shri G. K. Bclekar, a temporary Srientific Officer as Senlot
Scientific Officer in the Atomic Energy Establishment Trombay:
Bombay of this Department in a temporary capacity with
effect from the forenoon of February 1, 1960, until furthei
orders.

No. 6/178.V58-Admn.il.—The President is pleased to appoinl
Dr. N. K. Chaudhufi, a temporary Senior Scientific Officer as
a Research Officer in the Atomic Energy Establishment Trom-
bay, Bombay ol this Department in a temporary rapacity
with effect from the forenoon of February 1, 1960, until
further orders.

U. C. MEHTA, Under Secy.

Bombay, the 2nd March 1960

No. 6(1619)/68-Adm-I,—The President Is pleased to accept
the resignation of Shri R, N. Mungale, Assistant Engineer
(Grade I) in the Architecture and Civil Engineering Division
of the Department of Atomic Energy, .Bombay with effect from
the afternoon of February 22, 1960.

R. C. SHARMA, Under Secy.

MINISTRY OF STEEL, MINES & FUEL

(Department of Mines and Fuel)

New Dellii, the 29t/t February 1960

No. P-l(87)/59-Adm.I.—Shri A, K. Sen Gupta, officiating
Grade III Officer of the Central Secretariat Service ,and
Section Officer in the Department of Mines and Fuel (Minis-
try of Steel, Mines and Fuel) was granted earned leave for
16 days with effect from the 22nd January, 1960 to 6th
February, 1960 with permission to suffix Sunday the 7th
February, 1960 to the leave.

New Delhi, the 2nd March I960

No. P-l(88)/6O-Adm,I.—On transfer frora the Government of
Uttar Pradesh, Shri Mahmood Butt, I.A.S., has been ap-
pointed as Deputy Secretary to the Government of India in
the Department of Mines and Fuel (Ministry of Steel, Mines
and Fuel) with effect from the 1st March, 1960.

No. P-l(4B)/57-Adm.I.-Shri R. N. Chopra, I.A.S., Deputy
Secretary in the Department of Mines and Fuel (Ministry of
Steel, Mines and Fuel) has been granted earned leave for
31 days with effect from the 1st March, 1960.

2. On the expiry of his leave, Shri Chopra's services are
replaced at the disposal of the Government of Punjab.

P. V. V. SARMA, Under Secy.

(Department of Mines and Fuel)

New Delhi, the 3rd March 1960

No. 1S6/82/B8-MIII,—The President Is pleased to appoint
Shri Tahir Ali as Junior Mining Engineer in the Indian
Bureau of Mines in an officiating capacity with effect from
the 20th February, 1960, until further orders.

New Delhi, the -Ith March 1960

No, 7/21/59-MIII.—The President is pleased to appoint
Shri B. Kakoti, Senior Technical Assistant in the Indian
Bureau of Mines as officiating Junior Mining Geologist in tlic
same Department with effect from the 19th February, 1960,
until further orders,

A. NARAYANAN, Under Secy.

MINISTRY OF COMMERCE AND INDUSTRY

New Delhi, the 22nd February I960

No. 22-E.I(7)/59.I.-The service of Shri S. N. Bilgraml,
I.A.S., Director, Export Promotion in the Ministry of Com-
merce and Industry are placed at the disposal of the National
Industrial Development Corporation with effect from the
forenoon of the 1st November, 1959.

No. 22-E.I(7)/59.II.—The President is pleased to appoint
Shri S. N. Bilgrami, I.A.S., as Director of Export Promotion
In the Ministry of Commerce and Industry, In addition to
his duties as- Managing Director of the National Industrial
Development Corporation Limited, with effect from 1st
November, 1959, until further orders.

S. BANERJEEj Dy. Secy.

New Delhi, the Sth March 1960

No. lO/23/60-Estt.IV.-Shri S. K. Mathur, Officiating Re-
search Officer in the office of the Economic Adviser to the
Government of India has been granted earned leave for 41
days with effect from the 1st February, 1900 with permission

, to prefix and suffix to the leave closed holidays the 30th
and the Slst January, 1960 and the 13 th March, 1900.

New, Delhi, the \2th March I960

No. 10/118/59-E(IV).-9hri Nand Lai Sharma, formerly
officiating Controller of Imports and Exports, in the office
of the Deputy Chief Controller of Imports So Export*,
(Central Licensing Area), New Delhi, was granted earned leave
for one day on the 1st October, 1959.
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Nu. IO/208/59-E(IV).-Shri K, C. Chakrabarti formerly Assi*
tain Controller of Imports and Exports in the office o£ the
Chief Controller of Imports and Exports, New Delhi, was
grained earned leave for 25 days with effect from the fore-
noon of the 23id September, 1959, with permission to suffix
to the leave, Sunday the 18th Orlobcr, 1959.

S. R. BANERJEE, Under Secy.

New Delhi, the 2nd March J960

No. 5-SSI(C)(4)/C0.—The President is pleased to appoint
Shri Vishwa Nath Kapoor to officiate as Assistant Director
(Grade I) in the Central Footwear Training Centre, Small
Industries Service Institute, Madras, with effect from the
forenoon of the 18th January, I960.

No. 7(!S)/57-SSI(C).—The President Is pleased to appoint
until further orders, Sliri R. Majumdar, Assistant Director,
Small Industries Service Institute, Calcutta, as Deputy Director
in the Oificc of the Development Commissioner, Small Scale
Industries, New Delhi, with effect from the forenoon of 12th
February, 1960.

New Delhi, the 4lh March 19fiO

No. 7(5)/G0-SSI(C).—The President is pleaded to appoint
until further orders Shri A, K. Banerjcc, Assistant Director,
Small Industries Service Institute, Calcutta as Deputy Director
in Small Industries Service Institute, Patna, with effect from
the forenoon of the 19th January, 1960.

No. 6-SSI(C)(I7)/57,-The President is pleased to appoint,
until further orders, Shri Yag Datt Gautama, an Assistant
Director (Grade I) in the Branch Small Industries Service
Institute, Allahabad, as Deputy Director in the same Institute
with effect from the forenoon of the 11th January, 1960,

N. S. VAIDYANATHAN, Under Secy.

New Delhi, the 3rd March 1960

No. l-E.I.(14)/60.—The President has been pleased to re-
employ Shri A. K. Chafcravarty, as Officer on Special Duty
in the Ministry of Commerce and Industry with effect from
the forenoon of the 19th January, 1960. until further orders.

New Delhi, the Tilt March 1960

No. 6-Ejitt.(B)(43>/56-E.I.—The President is pleased to
appoint the following permanent Assistant Controllers in the
Import and Export Trade Control Organisation as Con-
trollers in a substantive capacity In that Organisation, with
effect from the dates mentioned against each:—

1. Shri G. II. Ilatalkar-lst May, 1955.
2. Shri J. S. Bedi-lst May, 1955,
3. Shri P. M. Nair-lOth January, 1956.
4. Shri B. M. Chosh-lst May, 1955.
5. Shri S. Chakravarty-27th September, 1936.
6. Shri D. D. Bhargava-lst May, 1955.

No. G-Estt.(B)(43)/56-E.I.-Thc President is pleased to appoint
the following permanent Deputy Chief Controllers in the Im-
port and Export Trade Control Organisation as Joint Chief
Controller of Imports Sc Exports in a substantive capacity In
that Organisation with effect from the dates mentioned against
each:—

1, Shri K. Rangaswami—22nd July, 1957.
2, Nhri S, G. Varadkar-lst November, 195R.

No. 59: [E.n(G)(B-26)l.-Tlie President is pleased to appoint
Shri B. N. Chattcrjcc, an Officer of the Industrial Management
Pool, as Officer on Special Duty in the Ministry of Commerce
am] Industry, in an officiating capacity, with effect from
the forenoon of the 25th February, 1960, until further orders.

No, fi4: [E,II(G)(R-42)],-Shri R. P. Mchta an Officer offi-
ciating in Grade III oi the Central Secretariat Service and
tfcrtion Officer in the Ministry of Commerce and Industry, was
granted earned leave for a period of 19 days with effect from
the forenoon of the 14111 February, 1960.

2. On return from leave Shri R. P. Mehla resumed duty
as Section Officer in the Ministry of Commerce Sc Industry
with effect from the forenoon of the 4th March 1960,

Nexv Delhi, the Hlh March 1960

No. 56: [E.IT(G)(S-34)].-On return from leave Shri S. K,
Sinha, I.A.S., resumed duty as Deputy Secretary in the Min-
istry of Commerce and Industry wilh effect from the forenoon
of the 1st March, 1960,

No. 57: [E.II(G)(S-37)].-Shri Sureshwar Sahay, Export Pro-
motion Officer (Junior) in the Ministry of Commerce and In-
dustry was granted earned leave for 13 days witii effect from
the 1st February, 1960, with permission to prefix the closed

holidays on Saturday the 30lh January, and Sunday the 31st
January, 1960 and suffix Sunday the 11th February, 196(), to
the leave.

No. S8: [E.II(G)(Z-1)].—The President is pleased to appoint
Shri Z. K. Joseph, an Officer of the Industrial Management
Pool, as Officer on Special Duty in the Ministry of Commerce
and Industry, in an officiating capacity with effect from the
forenoon of the 1st March, 19Q0, until further orders.

No. 60 [E.II(G)(D-6)].-Shri D. N. Chopra, Assistant Direc-
tor of Exhibitions in the Ministry of Commerce and Industry
was granted earned leave for a period of 18 days with clicct
from the forenoon of the 7th December, 1959, with permission
to prefix Sunday the 6th December, 1959 and suffix the closed
holiday on the 25th December, 1959, to the leave.

No, Gl [E,II(G)(D-G)l.-Shri D. N. Chopra, Assistant Uhcctor
of Exhibitions in the Ministry of Commerce and Industry
was granted earned leave for a period of 6 days with effect
from the forenoon of the 28tb December, 1959 with permission
to suffix Sunday the 3rd January, 1960 to the leave.

R. KALYANASUNDARAM, Under Secy.

New Delhi, the 1th March 1960

No, 5/fiO-SaIt.—The President is pleased to appoint Shri
Gulam Anwar Gulam Ali, Assistant Salt Commissioner, on bis
reversion from the Hindustan Salt Company Ltd, as Deputy
Salt Commissioner, Bombay, in an officiating capacity wilh
effect from the forenoon of 27th January, I960, until further
orders.

R. J. BHOJWANT, Under Secy.

T R A D E EsTABLisHMr.N'i-s

New Delhi, the 29lh February I960
No. 27-TC(5)/59.—Shri Rajkuraar Ragbunath Sinha, I.F.S.,

formerly Commercial Counsellor to the Commission for India,
Singapore, has been granted earned leave for 120 days with
effect from the forenoon of the 11th November, 1959.

New Delhi, the %rd March 1960

No. 28-TC(14)/59.—Shri B. R. Jassal, formerly Registrar on
the chancery side, Embassy of India, Bangkok, assumed charge
of the post of Registrar (Grade III) in the Commercial Section,
Embassy of India, Bangkok with effect from the forenoon of
the 17th February, 1960.

New Delhi, the 5lh March I960

No. 54-TC(3)/57.-Shri P. Das Gupta, an Officer of Grade
I of the Indian Foreign Service (B) and formerly First Secre-
tary (Commercial), Embassy ot India, Peking was granted
earned leave for 30 days with effect from the 4th December,
1959 to the 2nd January, 1960. (both days inclusive),

K. RAJARAMAN, Under Secy.

(Department of Company Law Administration)

Nezu Delhi, the 2nd March 1960

No. PFR(21)-CLA/5.1).—In exercise of the powers conferred
by subsection 2 of section 609 ol the Companies Act, 1956
(I of 1956) the Central Government have, on transfer from
the Office of the Registrar of Companies. Bihar, Patna, ap-
pointed Shrj P, K. Mazumdar as Registrar of Companiei
Rajasthan, Jaipur with effect from afternoon of I7lh February,
1960 vire Shri B. K. Chattcrjce transferred.

No. PrG(30)-CXA/55.—On transfer from the office of the
Regional Director, Company Law Administration, Madras,
ttie President is pleased to appoint Shri P. B, Mcnou as
Solicitor, in the office of the Regional Director, Company
Law Administration, Calcutta wlib effect from the afternoon
ot the 20th February, I960 until further ordeis vice Shri S. K.
Dutt transferred.

No, PFR(S8)-CLA/59.—In exercise of the powers conferred
by sub-section 2 of section 609 of the Companies Act, 1956
(1 ot 1956) the Central Government have, 011 transfer from ifi:
Office 'of the Rcgistiar of Companies, Delhi, appointed Shri
R. J'. Khandpur as Assistant Registrar of Companies, West
Bengal, Calcutta with effect from Ihe forenoon of 11th
February, 1960 until further ordeis vie* Shri A. K.. Banerjee.

No. PFR(1)-CLA/S4,—In exercise of the powers conferred by
sub-section 2 of section 609 of the Companies Act, 1956 (I of
1956) the Central Government have, on transfer from the office
of the Registrar of Companies, Delhi, appointed Shri B. P.
Roy as Registrar of Companies, Bombay with effect from the
forenoon of 23rd February, 1960 until further orders vire
Shri S. Vcnkalaraman transferred.

P. B. SAIIARYA, Under Secy.
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(Branch Secretariat)

Bombay, the \st March 1960

No, BSJ-2 (223).—Shri B, V. T. Iycngar, Assistant Director
(Graile II) in the Office of the Textile Commissioner, Bombay
was granted earned leave for fil days from 28th December,
1959 to 26lh February, 19fiO with permission to prefix Sunday
dated 27th December, 1959 and affix last Saturday of the
month on 27th together with Sunday dated 28th February,
1900 to the Jeave.

2, On the expiry of the leave Sbri B.V.T. lyengar resumed
duty in the same post of Assistant Director (Grade II) in the
Office of the Textile Commissioner, Bombay on the forenoon
of 29lh February, 1900.

Bombay, the 2nd March 1960

No. nsi-2(356).-Shri B. K, Shahani, Assistant Direcior
(Grade II) in the Office of the Textile Commihsioner, Bombay
was granted earned leave for 4 days from the "filh December,
1959 to the 31st December, 1959 with permission to prefix
Sunday the 27 th December, 1959 to the leave.

2. On expiry of the leave Shrl Shahani was permitted to
assume chaige of his office as Assistant Director (Grade II) at
Poona on the forenoon of 1st January, I960 mid was directed
to proceed on tour to Pimpri and return lo Bombay.

(Office of the Textile Connnissiouer)

(Branch Secretariat)

Bombay, the 26th February 1960

No. BSI-2(2B7).—Shrl R. G, Zalani, Deputy Director in the
Office of the Texlllc Commissioner, Bombay, was granted
earned leave for 11 days from 8th February. 1960 to IHlh
February, I960, with permission to prefix Sunday the 7th
February, I960 10 the leave,

2, On the expiry of leave Shri Zalani resumed duty in
the same post of Deputy Director in the Offiie of thr Textile
Commissioner, Bombay, on the forenoon of 19th February,
1960.

No. BSI-2(269).—Shri M. P. Avasthy, Deputy Director in
the Office of the Textile Commissioner, Bombay was granted
earned leave for 94 days from the 2nd November, 1959 to
the 3rd February, 1960 with permission to prefix holiday and
Sunday dated Lhc 31st October, 1959 and 1st November, 1959
to the leave,

2. On the expiry of leave Shri Avasthy resumed duty in
the same post of DcpuLy Director in the Office of the Textile
Commissioner, Bombay, on the forenoon of 4th February,
1960.

I. R. KAKAR, Under Secy.

MINISTRY OF FOOD fc AGRICULTURE

(Department of Food)

New Delhi, the Wth February 1960

No. 38(63)/SB/RE] I/E.I.—Consequent on his transfer Shrl
P. Ramdas, Assistant Director made over charge of his office
at Vijayawada on 5th February, 1960 (afternoon) and took
over charge in the same tapacity at Raipur with effect fiom
12th February, 1960 (forenoon).

No. 110(410)/55/E.I.-On return from leave, Col. Prithi
Pal Singh resumed duty as Chief Director of Purchase in this
Department with effect from the forenoon of the 2Cth
February, I960.

No. J10(410)/55/E,I.-I.—On being relieved by Col. Frithi
Pal Singh, Slvri S. N, Sikand relinquished charge of Ihe office
of the Chief Director of Purchase and, resumed duty as
Director on the forenoon of the 26th February, 1960.

No. 3B(86)/58/REII/EI.—Consequent on his transfer, Shri
Motid. Ahmed Hussain, Technual Officer made over charge
of his office at Warangal on the afternoon of the 8th Febru-
ary, 1960 and took over charge in the same capacity at Horn-
bay with elfctt from the afternoon of the 19th February, 1960.

New Delhi, the 2nd March 19G0

' No. 130(100)/55/EI.—Shri R. Bosc, Assistant Director in the
office of the Regional Director (Food), Calcutta was granted
ramed leave for 13 days with effect from the forenoon of the
22nd April, 1959.

No. 22(8fl)/59/EI.—Consequent on his transfer. Shri S. C.
Mehta, Technical Officer made over charge of his office at
Balasore on the afternoon of 31st January, 1960 and took over
charge in the same capacity at Gwalior with effect from llic
forenoon of the 13th February, 1960.

No. 22(30)/59/EI.—On the expiry of his leave, the services of
.Shri IJjagar Singh, an officiating Grade I Officer of the Central
Secretariat Stenographers' Service., have been placed at the dis-
posal of the Ministry of Transport 8c Communications
(Department of Transport) with effect from the forenoon of
the 13th February, I960.

No, II0(469)/57/EI.-Shri P. C. Krishna. Section Officer In
this Department was granted extension of earned leave for
16 days with effect from the forenoon of the 1st January, I960
with permission to affix 'Sunday, the 17lh January, 1960 lo
the leave.

2. On return from leave Hhri P. C. Krishna resumed duty
as Set lion Officer in this Department with effect from the
forenoon of the 18th January, 1960.

New Delhi, the 3rd March 19G0

No. 110(395)/55/EI.—Consequent on his tranefer, Shri
T. Ramasivan, Assistant Director in the Office oF the Joint
Director (Food), Cuttack, made over charge at Cultack on
the afternoon of 2nd Fehruary, 1960, and assumed charge In
the -same capacity at Vijayawada on the forenoon of 13th
February, 1960,

No. 7(14)/59/EL—On return from leave, the services ol
Shri M. V, Srinivasau, a Section Officer (Grade III) in the
Directorate of Sugar and Vanaspall,, have been placed at the
disposal of the Ministry of Community Development and
Cooperation (Department of Community Development) with
effect from the forenoon of the 29th January, 1960.

New Delhi, the ith March 1960

No. 22(180)/60/EI.-On return from leave Shri P. K, Samal
resumed duty a* Regional Director (Food), Brrmbay with effect
from the forenoon of the 22nd February, 1960.

New Tielhi, the 1th March 1960

No, 7(14)/59/EI—Shri H. P. Kowshal, a permanent Grade
IV Officer of the Central Secretariat Service and officiating
as Section Officer (Grade III) in this Department has been
posted as Section Officer (Grade III) in the Directorate of
Sugar and Vanaspati with effect from the forenoon of Ihe
27th January, 1960,

RAMASWAMY R. IYER, Under Secy.

No. 22(55)/59-U.-The Secretary 10 the Government of India
in lhc Ministry of Food 8: Agriculture (Department of Food)
hereby reverts Shrl G. S. Ghodgaonkar an. officiating Technical
Officer at Gwalior to the post of a Technical Assistant with
effect from the forenoon of the 13th February, 1960.

RAMASWAMY R, TYER, Under Secy, for Secy.

(Department of Food)

New Delhi, the lsf March 19G0
No. 1-7/fiO-S.Adnm.—In supersession of the Notification of

the Ministry of Food and Agriculture (Department of Food)
No. 1-7/60-S.Admn., dated the 1st February. 1960, Shri
P. J. Manohar Rao, Deputy Director (Sugar Technical) in the
Directorate of Sugar and Vanaspati is granted 27 days earned
leave from the 11 th Dei ember, 1959 to the 9th January, 1960,
with permission 10 prefix and suffix Sundays the I3th December,
1959 and the 10th January, 1960.

2. On expiry of the leave, Shri P, J. Manohar Rao, resumed
charge of the same post of Deputy Director (Sugar Technical)
in the Directorate of Sugar and Vanaspati, New Delhi, in the
forenoon of the 11th January, 1960.

PARTAP SINGH, Under Secy.

(Department of Food)

(Directorate of Sugar anrl Vanaspati)
New Delhi, the Sth March 1960

No. 34-4/G0-Eatt/lS89.-On return from leave Shri T. R.
Malhotra resumed charge of the post of Inspector in the
Directorate of Sugar and Vanaspati at Calcutta on the fore-
noon of 29th February, 1960.

K. P. JAIN, Chief Director,

(Department of Agriculture)

New Delhi, the 1st March 1060

No. 2-13/60-Estt.I,-The President is pleased to appoint Shri
K.H. Tblagarajan,, an officer officiating in Grade I of the
Central Secretariat Service, as Under Secretary in lhc Ministry
oF Food and Agriculture (Department of Agriculture), for a
period not exceeding three months with effect from the fore-
noon of the 1st February, I960.



PART I-SEC. 2] THE GAZETTE OF INDIA : MARCH 12. 1960/PHALCUNA 22, 1881 757

New Delhi, the 2nd March 1900

No. 27-352/60-Estt.I.—Shri N. Banerjcc, a permanent offircr
of Grade II of the Central Secretariat Service and Section Offi-
cer in the Ministry oL I'ood and Agriuiltuie (Department of
Agriculture), is granted extension of earned leave for 41 days
with effect from the forenoon of the 1st February, I960,

No. 27-285/B9-Estt.L—Shri Jagdish Chandra, an officer offi-
ciating in Grade III of the Central Secretariat Service and
Section Officer in the Ministry of Food and Agriculture (De-
partment of Agriculture) was granted earned leave for -57 days
combined with commuted leave on Medical ccitificate for 61
days with effect flora the afternoon of (lie 3rd Octnlici, 1959,
with permission to suffix closed holiday on 30th :md 3Jst
January, 1960.

This Department's notification of even number dated llio
3rd Decembei, I9'i[> is hereby cancelled.

I. D. KI1ANNA, Under Secy.

(Department o[ Agriculture)

New Delhi, the 4th March 19G0

No, 6-8/59-Soll Cons,(Instt.),—The President is pleased to
appoint Shri Rajbans Dayal in a quasi-permanent capacity
in the post of Assistant Soli Conservation Officer, Class I
(Junior), in the scale of Rs. 35O-35O-38O-38O-SO-59O~En-
30—770—40—850 at the Soil Conservation Research Demonstra-
tion and Training Centre, Kotah, with effect from 1st July,
1959 (first July, nineteen handled and fifty-nine).

JJ. D. KAPUR, Under Secy.

(Department of Agriculture)

New Delhi. :hr Alh March 1960

No. F.8-7B/S9-FY(O).—The President is pleased to appoint
Shri 9. P. Sovani as Assistanl Engineer at Offshore Fishing
Station, Cochin in a temporary officiating capacity with effect
from the 22nd February, 19(50 (F.N.) until further orders.

K, U. THIAGARAJAN, Under Secy.

(Department of Agriculture)

(I. C. A. R.)

New Delhi, ihe Btli March I960

No, F.17(fi)/59-E«tt.I.—Tn continuation of this Ministry;
Notification No. 6(3)/59-E.I. dated the 1 ffh December, I9S9,
the President has been pleaded to ronfrr ex-nfficio Secretariat
fitalus of Under Secretary to the Government o[ India on
Shri J, P. Vaish while holding a post of Undor Secretary in
the Indian Council of Agricultural Research.

No. F.6(l)/60-Estt.I.—The President has been pleased to
appoint Shri R. M. 1̂ . Vaish, a permanent Grade II Officer
of the Centra] Secretariat Service, officiating in Grade I of
the Service, as Under Secretary in the Indian Council of
Agricultural Research with effect from 3rd February, 1900
until further orders.

J. VEERA RAGHAVAN, Under Secy.

MINISTRY OF EDUCATION

New Delhi, the 29th February 1960

No. 4/6I/59-A.10.-Shri U. N, Sarkar, Archivist, National
Archives of India has been (rranted commuted leave for 90
days from 26th December, 1959.

R, L. ANAND, Under Secy.

New Delhi, the 1st March 1960

No. F.27-18/59-SW.5(AV).—The President is pleased to
appoint Shrimafi R K. Poplai. a Technical Assistant (Selec-
tion Grade) in the Ministry of Education, as Assistant Educa-
tion Officer in the National Institute of Audio-Visual Educa-
tion, New Delhi, with efferr from the forenoon of the 2nd
February, 1960, and until further orders.

M. P. JAIN, As»t. Edu. Adviser.

New Delhi, the 2nd March 1960

No, F.6-77/59-A.S.-Shri A. P, Gulhati, Account's Officer in
the Ministry of Education has been reverted is Assistant with
effect from the afternoon of the 29th February, 1960.

No. F.!5-1/60.A.S.-On return from leave, ShrF H. B. Dasj,
Section Officer, Grade III of the Central Secretariat Service
in the Ministry of Education resumed duty on the forenoon
of the 29th February, 1960.

No. F.5-ll/60-A.3.-Shri Jagdish Pershad, section Officer
Grade II of the Central Secretariat Service in the Ministry of
Education has been granted earned leave for 65 days with
effect from the 1st March, 1960.

No. F,S-3/60-A.3.-On return from leave Dr. S, M. S. Chari,
Assistant Educational Adviser, resumed duty on the forenoon
of the 29th February, I960.

New Delhi, the 3rd March I960

No. F.5-B/60-A.3.~Shri Sri Krishau, Section Officer (Grade
II of the Central Secretariat Service) in the Ministry of
Education has been granted extension of earned leave for 3i
days with effect from the 27th February, I960,

No. F.5-78/59-A.3.—The President is pleased to appoint
Shri J. C. Marwaha,, a permanent Grade IV Officer of the
Central Secretariat Scivicc and officiating in Grade III of the
service to officiate ai Seciion Officer in the Ministry of Edu-
cation from the foieuoon of the 14th December, 1959 to the
29th January, 1960.

New Delhi, the 4th March 1960

No. F.5-9/60-A.3.-On leturn from leave Shri Radliey
Krishna, resumed cfiarge of the post of Section Officer, Grade
II in the Ministry of Education with effect from the forenoon
of the 1st March, 19G0.

New Delhi, the olh March 1900

No. F.5-3/60-A.3.-Scrviccs of Shri I. I). Bahl, Section Officer
Grade III of the Central Secretariat Service have been placed
at the disposal of the Ministry of Finance (Department of
Economic Affairs) for appointment as Superintendent (Class
II) in the India Aid Mission Nepal with effect from the
afternoon of the 5th March, 1960.

M. C. MINOCHA, Under Secy.

MINISTRY OF SCIENTIFIC RESEARCH Sc CULTURAL
AFFAIRS

New Delhi, the 1st March 1900

No. 16/13«i/58-Estt.—Shri R. S. Srivastava, a permanent
Grade IV Officer of the Central Secretariat Service, officiating
in Grade III of the Service and working as Section Officer
in the Ministry of Scienliflc Research and Cultural Affairj
was granLed earned leave for 11 days with effect from the
3rd February, 1960 to 13th February. 1960, with permission
to suffix Sunday the 11th February, 1960, to his leave.

On return from leave he* resumed charge as Section Officer
on the forenoon pf the lGlh February 1960.

New Delhi, the 3rd March 1960

No. 15/179/60-Estt.—On transfer from Ministry of Finance
(l)cptt. of Economic Affairs), Shri N, Balasubramanlan,
assumed charge as Asstt. Supdt. in the Ministry of Scientific
Research and Cultural Affairs on the forenoon of the 29th
January, 1960.

Ntw Delni, the ith March I960

No. I5/180/60.Estt,-On transfer from the Ministry of Ste«l,
Mines and Fuel (Department of Iron and Steel), Shri P, N.
Subramaniam, an officer officiating in Grade III of the Central
Secretariat Service, assumed charge as Section Officer in the
Ministry of Scientific Research and Cultural Affairs on the
afternoon of the 20th February 1960.

New Delhi, the 5lh March I960

No. 19/159/59-Estt.—In supersession of this Ministry'!) Noti-
fication of even number dated the 17th February, 1960, Shri
D. L. Sondhi, a permanent Grade II Officer of the Central
Secretariat Service and officiating in Grade I of the Service,
and working as Under Secretary in the Ministry of Scientific
Research and Cultural Affairs, in granted earned leave for 68
days combined wilh leave on half average pay for 22 days
with effect from the 15th January, 1960.

B. N. BHARDWAJ, Under Secy.

New Delhi, the, 3rd March 1960

No. F.28-109/58.C2.—The President is pleased to appoint
Smt Smlta J. Raxi as Keeper (Display) in the National
Museum, New Delhi, in a temporary capacity with effect
from the 22nd February, 1960 (forenoon), until further orders.

V. P. AGNIHOTRI, Under Secy.
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MINISTRY OF HEALTH

New Delhi, the Ifltft February 1960

No. 11.10/59-P.-Dr. K. C, K. E. Raja relinquished charge
of the office of Member Secretary, Health Survey and Planning
Committee, New Delhi, on 12th January. I960 (Afternoon),

D. KRISHNA AYYAR, Under Secy.

New Delhi, the 19M February 1960

No. F.ll-72/59-LSG(I).-Shri C. S. Gupte, Architect, Town
Planning Organisation was granted 27 days earned leave from
28th Deccmher, 1959 to 23rd January, 1960, with permission
to prefix Sunday the 5J7th December, 1959 and suffix Sunday
the 24th January, 1960.

2. After the expiry of leave, Shri C. S. Gupte resumed
charge of the office of Architect In the Organisation on the
forenoon of 25th January, 1960.

New Delhi, the 4th March I960

No. F.6-2/60-LSG.—Shri Bishan Chand, I.A, & A.S., at
present on deputation as Finance-cum-Accounts Member in
the Delhi Development Authority, was granted earned leave
for 26 days with effect from the 1st February to the 26th
February, 1960, with permission to suffix holidays on 27th
and 28th February, 1960.

On the expiry of leave, Shri Bishan Chand, I.A. &: A.S.,
Tesumcd charge of the Office of the Finance-ntm-Accounts
Member in the Delhi Development Authority, on the forenoon
of the 29th February, 1960,

A. P. MATHUR, Under Secy.

New Delhi, the 23rd February 1960

No F 2(I)-l/59-CHS.—The President is pleased to appoint
Dr (Miss) L. V. Phatak, as Senior Staff Surgeon (Obstetrics
and Gynaecology), Contributory Health Service Scheme, in an
officiating capacity with effect from the 10th February. 1960
(Forenoon).

New Delhi, the 24th February I960

No. F.l-S/6O-E»tt.—On transfer from the Ministry of Labour
and Employment, Shri P. I. Padmanabhan, a permanent
officer of Grade IV of the Central Secretariat Service and offi-
ciating in Grade III of that Service, assumed charge of the
post of Section Officer, Grade III in the Ministry of Health
on the afternoon of the 20th February, 1960.

New Delhi, the 29lh February 1960

No. F.2(IV)-20/B9-CHS.-The President h pleased to appoint
the underrnentioned persons as Medical Officers, Domiciliary
Service Urban Health Centre, Chctla, All India Institute of
Hygiene and Public Health, Calcutta, in a temporary capa-
city, with effect from the 29th January 1960 (afternoon) until
further orders:—

1. Dr. (Miss) J. Deb.
2. Dr. (Mis) A. Banerjee.

CORRIGENDUM

New Delhi, the 23rrf February 1960

No F S(V)-18/59-CHS.-In this Ministry's Notification No.
2(V)-i8/S9-CHS dated the 12th January, 1960, for "Dr. Piara
Singh" read "Dr. H. Piara Singh".

AMAR NATH VARMA, Undo- Secy.

MINISTRY OF RAILWAYS

(Railway Board)

New Delhi, the Is* March I960

No E59PM2/1/RBI.-Shrj Amarjil Singh Rchill, an oflldat-
W Assistant in the Railway Board's office Is promoted to
officiate In Grade III of the Railway Board's Secretariat Service
with effect from the 16th January. I960.

No E60PM2/2/RBI.-Shri S. D. Malhotra, an officiating
Assistant in the Railway Board's Office, is promoted to officiate
in Grade III of the Railway Board's Secretariat Service with
effect horn 8th February, 1960.

No E-1621-CF/RBI-Shri K. N. Narayanasw.imi, an officiat-
ing Grade II Officer of the- Railway. Bond's Secretariat
Service was granted leave on average pay for 20 days with
effect from 1 * February, I960, on r*Piry of which he resumed
charge of hi. duties on 22nd February, 1960 (21st being
Sunday).

New Delhi, the 2nd March 1960

No. E(O)I-60LE2/3,-Shri D. B. Singh, officiating Engineer-
in-Chief, Locomotive Component Works, was granted leave on
average pay from 8th-February, I960, Lo 17th February. 1960,
on expiiy of wliich he resumed charge of his duties on the
18th February, I960.

No. E(O)I-G0PM6/19.-Shrl R. S.impalh, a Senior Scale
Officer of the Transportation (Tr.ifhO SJ ComiiKTcial Depart-
ment, Western Railway, is appointed to officiate M Deputy
Chief Operating Superintendent on that Railway with elfoct
fromVhc 17lli Dccemlicr, 1959. -

No. E(O)I-U0PM6/21.-On return from leave, Shri S. S, Lai.
officiating Divisional Superintendent in the Intermediate
Administrative Crude, Western Railway, is appointed as offi-
ciating Chief Personnel Officer on that Railway with effect
from the lith February, 1960.

No. E(O)I-60FM6/27,-Sbri P. A, D'Souza, District Signal
and Telecommunication Engineer, North Eastern Railway, is
appointed to officiate as Deputy Chief Signal and Tele-
communication Engineer on that Railway with effect from
the 16th October, 1959.

No. E(0)I-59NOI/14.-On return from leave, Shri R. T.
Shahani, officiating Divisional Superintendent (Junior Adminis-
trative Grade), Central Railway, resumed charge of his duties
on the 3rd July 1959.

No. E(O)I-59NOl/14-I,-Shri K, Sitaraman, Executive Engi-
neer, Central Railway, officiated as Deputy Chief Engineer on
that Railway from the 13th June 1959 to the 15th July,
1959,

No. E(O)I-59NOl/14-II.-On return from leave, Shri K. L.
Simhan, Deputy Chief Commercial ' Superintendent. Central
Railway, resumed charge of his duties on the 9th April, 1959.

No. E60AP5/RBI.-Shri M. Kunhappa, a permanent Junior
Scale Officer of the Transportation (Power) and Mechanical
Engineering Department of the Eastern Railway, officiating
as Deputy Director (Pay Commission), Railway Board, retired
from government service with effect from 14th February 1960.

New Delhi, the Mh March 1960

No E(O)I-59TR2/72.-On return from leave, Shri K. S, A,
Padmanabhan, an officer of the Indian Railway Accounts
Service, joined the Nerthem Railway as Deputy Financial
Adviser on the 11th January, 1960.

No E3420CP/RBI.-Shri S. Puttaswamy, Officiating Deputy
Director Establishment, Railway Board, was granted leave
on average pay for 5 days with effect from l(3th ^bniary,
I960 on the expiry of which he resumed charge of his duties
on 22nd February, 19G0, (21st February being Sunday).

New Delhi, the 5th March 1960

No E(O)L59/PM6/159.-On transfer from the North
Eastern Railways, Shri C. D. Mirchandaney, officiating Deputy
Chief Mechanical Engineer, joined the .Southern Railway on
the afternoon of the 15th February, I960.

R. E. de Sa, Secy.

MINISTRY OF IRRIGATION AND POWER

New Delhi, the Ut Manh 1960

No l7/fi0-2(18)/60-Adm.II.-Consequent upon the transfer
oMhe Legal Cell in this Ministry to the Mlniury of Extcrna
Affairs with effect from the 1st March, 19G0, the services of
Dr R K Dixit Legal Officer in the CcU, are placed at the
disposal of that Ministry from the same date.

G. C. MITROO, Under Scry.

New Delhi, the 2nd March I960

No. 20/60-1/7/59-A<im.L-Shri D. V. S. Raju relinquishwi

noon of the 27 th November, 1959.

No 2I/60-l/7/59,Adm.I.-Shrl D. V. S. Raju was granted
terminal leave'for 9 days with effect from the forenoon of

• the 2'8t'h ' November, 19.r>9.

p. I,. GUPTA, Under Scry.
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MINISTRY OF TRANSPORT AND COMMUNICATIONS
(Departments of Communications & Civil Avaition)

New Delhi, the lit March 1%()

No. 7-E(29)/59.-On the expiry ul his leave, Slni M. D.
Saul, Officiating Engineer, has resumed chaige of the post
of Engineer in the Munitoiing Organisation of the Wireless
Planning and Co-ordinalion Branch ol (he Ministry ol Trans-
pu t and Communications (Departments oE Communications
and Civil Aviation), with effect irom the 20l.fi February, 1960.

D. S, N1M, UndeT Secy.

(Departments ol Communications and Civil Aviation)

New Delhi, the \\l March 1000

No. 6-V(6)/57-Pt.III.—Shri C. V. Venkatcsan, an Assistant
Technical Officer in the Civil Aviation Department, who was
on foreign service with the Hindustan Steel Limited, was
granted earned leave for 53 days with effect ftom the 23id
Novembei, 1959, with permission to prefix Sunday, the 22nd
November, 1959 to his leave,

No. 6-V(G)/57-Pt.III.—On return from foreign service with
the Hindustan Steel Limited, Shvi C. V. Vcnkalesan resumed
charge of his duties as Assistant Technical Officer in the
Civil Aviation Department on the forenoon of the 17th
February, 1960.

M. L. WTDHANI, Under Secy.

(Departments of Communications and Civil Aviation)

Nrw Delhi, ihr 2"d March 1960
No. 5-OC(2)/56.-Shri M. J. Candhi, Deputy Director

(Traffic), Overseas Communications Service, Head Ollkc.
Bombay, has been placed on deputation tu the United King-
dom lor training under tlie Colombo Plan with effect from
the 24th February. 1900 (A.N.).

P. N. ANAND, Under Secy.

(Departments of Communication" and Civil Aviation)

New Delhi, the Sid March 1960
No. l-M(45)/59,—The President has been pleased to appoint

Miss A. M. Mani, Meteorologist Grade 1 in the India
Meteorological Department to officiate as Diicclor (Instru-
ments), Poona, in that Department with effect finm the 22nd
February, 1960 and until further orders.

P. N, VASUDEVAN, Under Secy.

(Departments of Communications & Civil Avaition)
(P. and T. Board)

New Delhi, I he 3rd March 1960

No. 4/2/59-SPA.—The President is pleased to appoint Shri
K. N, Prabhu, offg. Superintendent of Post Olhccs, Mysore
Division as ollg. Vigilance Officer, Central Circle, Nagpur with
effect from the 22nd Fcbvuaiy, 1960.

New Delhi, the 4th Match l%0
No. 142/15/58-STA.—Shri G. S, Dcvadasan, a permanent

officer of the Telegraph Engineering and Wireless Service,
Class II and holding chaige as Divisional Engineer Telegraphs,
Jabalpur, has been placed on deputation on foreign service
lor appointment as Engineer in the Department of Posts and
Telecommunications under the Government of Ghana with
effect from the 21st January, 1900.

D. K. AGARWAL, Asstt. Director Geneial,
Posts & Telegraphs.

(Departments of Communications and Civil Aviation)

(P. & T. Board)

New Delhi, the jth March 1960
No. l/3/60-SPA,-Thc President is pleased to appoint Shri

R. V. Marathc, Deputy Diiector-General (Staff), P & T Direc-
torate as Senior Deputy Director Genera), Posts and Tele-
graphs with effect from the afternoon ol the 26th February,
1900 relieving Slui C, V. Cunningham.

2. On relief, Shri Cunningham has been granted L.A.P.
preparatory to retirement for 11 days with effect from the
same date, combined with leave on average pay for 2 months
and 12 days already refused to him.

8. Shri S. S. Ananlakrislman, Postmaster General, Madras
Circle lias been posted as Deputy Director General (Staff) in
the P & T Directorate with effect from the afternoon of
the 26th February, 1900 vice Shri R. V. Marathe.

K. K. SARAN, Secy., P. & T. Board.

(Department of Transport)

New Delhi, the 3rd March 19G0

No. l?-TA.II(l)/60,—The President is pleased to appoint
Still S. R. Ratnakar, Manager, Government of. India 'louriit
Office, Melbourne, an officer of the General Central Services
Class II in the pay scale of Rs. 35O-25-500-EB-30-650, as
Director, a Class I post in the General Central Services, In
the pay scale of Rs. 720—40-1,000-50/2—1,150, in a temporary
capacity, in the aforesaid office, with effect from the forenoon
of the 19th February, I960, until further orders.

G. K. DOGRA, Under Secy.

(Department of Transport)

(Transport Wing)

Nnv Delhi, the 1st March 1900

No. E-4(30)/59.-On return from leave, Shri T. D. Kirpalani,
officiating Grade III Officer of the Central Secretariat Service,
resumed charge of his duties as Section Officer In the Depart-
ment of Transport (Roads Wing), with effect from the 20th
Februaiy, 1900.

RAM KISHORE, Under Secy.

(Department of Transport)

(Transport Wing)

PORTS

New Delhi, the blh March 1960

No. 17-PE((il)/59.—The President is pleased to appoint
!flirl T. S. Naiasimhan, officiating Assistant Secretary, Vizaga-
patarn Port, as Secretary, Vizagapalain Port, in an officiating
capacity with effect from the forenoon of the 15th Januaiy,
I960, uulil further orders.

MISS I. INDIRA, Under Secy.

(Department of Transport)

(Roads Wing)

New Delhi, the 2nd March 1900

No. A-Q(2)/(iO.—On return irom leave, Shri G. Venkatesulu,
iesumed chaige of the post of Divisional Engineer Consultant,
Ministry of Transport and Communications, Department of
Transport (Roads Wing), with eUect fiom the foienooil of
the IStli February 1960.

New Delii', the Mh March 1960

No, A-5(22)/59.—On return from earned leave, Shri
Goverdhan Lai resumed charge of the post of Additional
Consulting Engineer (Roads), Ministry ol Transport and
Communications, Department of Transport (Roads Wing),
on the forenoon of the lbt March 1960.

2. Consequent on Shri Goverdhan Lai's return from leave,
the following officers in the Department of Transport (Roads
Wing) reveited from the officiating appointments made in
this Ministry's Notification No. A-l(51)/59, dated the 9th
December 1959 and resumed charge of the posts indicated
against each with effect from the forenoon of the 1st March
I960;-

(1) Shri D. G. Bhagat—Deputy Consulting Engineer
(Roads).

(2) Shri llardyal—Senior Planning Officer,
(3) Shri J. M, Trchan—Deputy Standards Officer.

HARHANS SINGH, Under Secy.

MINISTRY OF INFORMATION AND BROADCASTING

New Delhi dated the 29th February i960

No. j/i/60-CIS—In pursuance of Rule 5 of the Central
Information Service Rules, 1939, and of all other powers enabling
him in this behalf, the President is pleased to make the following
appointments to the Central Information Service at its initial
constitution with effect from 1st March i960 :•—

/. Appointed substaniively to the Senior Administrative Grade
1. Shri L. R. Nair . (Dte. of Advertising & Visual

Publicity).

/ / . Appointed suhtajttivfly to the Junior Administrative
Grade (senior scale) and to officiate in the Senior Adminis-
trative Grade :

1, Shri M. L. Bhardwaj (Registrar of Newspapers for

India)
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III. Appointed substantively to thl Junior Administrative
Grade (Senior Scale)

@i. Brig. R. Streenivasan
2. Shri A. R. Vyas
3 Shri B. Mukhopadhyaya
4 Shri V. Padmanaban

(Press Information Bureau)
Do.
Do.

(Dte. of Advertising and
Visual Publicity)

IV. Appointed substantively to the Junior Administrative Grade
(junior Scale) and to officiate in the Junior Administrative
Grade (Senior Scale).

I Shri K. N. Bamzai

2 „ M. J. E. Pritchard
3 „ G. G. Mirchandani

*4 j , U. S. Mohan Rao
5 „ C, L. Bhardwaj

(Ministry of Information and
Broadcasting)

. (Press Information Bureau)
Do.

. (Publications Division)
(Press Information Bureau)

V. Appointed substantively to Grade I and to o ficiate in the
Junior Administrative Grade (Senior Scale.)

i Shri R. K. Chatterjee . (Dte. of Field Publicity)

VI. Appointed substantively to Grade I and to officiate in the
Junior Administrative Grade (Junior Scale) :

I Shri P. D. Murti
2 „ H. J. D. Penha
3 Dr. A. R. Baji .

4 Shri G. N. S. Raghavan
5 „ V. B. Prasad
6 „ K. Kasipati
7 „ Surjeet Singh

. (Press Information Bureau)
Do

. (Research and Reference
Division)

. (Pubications Division)
. (All India Radio)

Do.
Do.

VII. Appointed substantively to Grade I
i Shri D. Raghavan
2 „ R. L. Handa .
3 „ G. Nanja Nath .
4 „ K. K. Nair
5 „ B. P. Mathur
6 „ H. C. Saraswat
7 „ N. Sethi
8 ,, V. Ramaratnam
9 „ K. L. Sharmn

io „ S. Sanyal
r i „ A. Das Gupta
12 „ G. Govindan
13 j , B. Sen Gupta
14 „ P. R. Chona
15 „ S. Lakshminarasu .
16 „ P. N. V. Rao
17 „ Shankar Dayal
18 „ P. M. M. Menon .
19 „ G. Trivedi
20 „ Madan Gopal
21 „ S. C. Bhat
22 „ S. R. Gupta .
23 „ Y. R. Mehta

24 „ R. N. Gupta
25 „ B. R. K. Bhatnagar

26 „ Ruldip Nayar ,
27 „ V. F. D'Souza
28 „ B. P. Nigam
29 „ S. P. Das Gupta
30 „ B. B. Basu
31 „ R. P. Dhamlja
32 „ P. N. Khosla
33 „ M. N. Gupta .
34 „ P. N. Malhan
35 „ P. N. K. Bamzai

. (Publications Division)

. (Press Information Bureau)
(Publications Division)

. (Press Information Bureau)
Do.
Do.

. (All India Radio)
Do.
Do.
Do.
Do.
Do.
Do.
Do. -

. (Press Information Bureau
. (Films Division)
. (Publications Division)
. (Press Information Bereau)

Do.
Do.
Do.
Do.

. (Directorate of Field
Publicity)

, (Publications Division)
. (Directorate of Field

Publicity)
. (Press Information Bureau)
. (All India Radio)

Do.
Do.
Do.

. (Press Information Bureau)
Do.

. (Publications Division)
Do.
Do.

VIII. Appointed substantively to Grade II and to officiate in
Grade I:

1 Shri J. N. Azad
2 „ Ashokaji
3 „ I. P. Tewari
4 j , S. Kumar Dcv
5 „ Pratap Kapur
6 „ Abdul Hamid
7 „ S. Sunder Ra]an

. (Press Information Bureau)
Do.
Do.

Do.
Do.
Do.
Do.

8

9

1 0

r i

1 2

13

14

15
16

17
18

19
2 0

2 1

1 2

23

24

25
26

27
28

2 9

30

31

32

33
34
35

36

37

38

39

4 0

41
42

43
44
45

46
47
48
49
5°
51

52

IX.
1

2

3

4
5
6
7
8

9
1 0

1 1

X.

1

2

3
' 4

5

Shri Chandra Gupta

it

33

3}

3)

3 3

3 3

SS

35

33

3 3

33

33

S i

3?

13

33

3 3

i j

33

3 3

35

3 3

J 3

33

A. Dutta Majumdar

G. G. Raghava Kurup
B. R. Bowry
B. B. Mathur
R. Rflina
S. A. J. Zaidi
C V. H. Rao
P. K. Ramanujam
A. P. Misra
G. P. Singh

B. M. Arnh
U. C. Tiwari
G. Venkataraman

M. M. Lai

S. P. Mehta

D. N. Munshi
P. N. Tripalhi
H. Y. Sharda Prasad .
S. Srinivasaclnr
L. Y. Chandoke
N. S. Vcnkoba Rao

Biswanath Rath
P. B. Barthakur

A. K. Sarkar
D. K. Baisantry •
V. S. Vcrma

Shrimati Sheila Dhar

ShriN. V. K. Murti

Shrimati Panna Raji

Shri G. C. Chuckravarty

i t

i i

J J

J J

33

>>

J J

a

3 3

j )

33

J>

} }

15

V. R. Kulkarni

K. S. Srinivasan
K. R. Sundar Rajan
K. G. Joglekar
P. N. Dar
K. G. Ramakrishnan
J. N. Ganhar
C. R. Ekambram
J. K. Kitchlue
T. A. Ramiah
A. L. Mehta
B. Dharamarajan
P. Sanatnan
D. S. Mehta

(Publications Division)
(Research & Reference

(Publications Division)
(Press Information Bureau)

Do.
Do.
Do.
Do.
Do.
Do.

(Research and Reference
Division)

(Publications Division)
(Press Information Burerfu)
(Dte. of Advertising &

Visual Publicity)
(Ministry of Information
& Broadcasting)

(Dte. of Advertising &
Visual Publicity)

(Publications Division)
(All India Radio)
(Publications Division)

Do.

(Dte. of Field Publicity)
(Dte. of Field Publicity)

(on probation)
(Dte. of Field Publicity)

(Dte. of Field Publicity)
(on probation)

Do.

(Dte. of Field Publicity)
Do.

(Publications Division)
(on probation)

(Films Division)
(on probation)

(Films Division)
(on probation)

(All India Radio)
(on probation)

(Dte. of Filed Publicity)
(on probation)

(Press Information Bureau)
(All India Radio)

Do.
Do.
Do.
Do.
Do.
Do.
Do.
Co.
Do.
Do.
Do.

Appointed substantively to Grade II
ShriV. D.Kapila
3 3

3 3

33

33

33

3 3

33

13

33

33

D. Srinivasan
At. V. Subrahmanyam
S. N. Dhar
K. K. Sud .
J. L. Birmani
P. G. Sundararajan
J. Thaiigavel
V. D. Dev
S. S. Narula
S. N. Joshi .

(Publications Division)
(AH India Radio)

(Press Information Buraau)
(All India Radio)

Do.
(Publications Division)

(All India Radio)
(Press Information Bureau)

Do.
Dc.
Do.

Appointed substantively to Grade III and to officiate in
Grade II

Shri Jagdish Prasad

33

3 1

Si

1:

R. V. Aiyar
S. K. Gopalaratnam
K. Ramagopala Rao

, D. R. Bhagat

(Publications Division)
(All India Rad c)

Do.
Do.
Do.

©Subject to relinquishment of commission.
•Provisional
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6Shr iF
7
8

9
10

I I

12

13

14

15
16

17
18

19
2 0

21

22

23
24

35
26

27
2 3

2 9

30

31

1 )

. C. Ahluwalia
S. Prasad .
R. N. Chattcrjee
M. D. Mariputtana
B. B. Rindhanl .

Shrimati Vidya Dutt
Shri

J J

J t

J J

33

J J

J J

J )

J j

J J

i i

J J

3 J

J J

i j

J j

J J

J J

R. Narayan
M. M. Sahai
S. C. Dutta
I. N. Anand
S. K. Mukerjee .
B. K. Basu . .
P. R. Subramanian
S. G. Purohit
B. K. Kclkar

S. Sowminarayanan ,' .
V. Subrahmanyam
N. N. Pillai
H. D. Mohta
V. B. Simha
G. D. Sharma
R. C. Dey
M. N. Viswanathan
D. P. BImtani
S, B. Misra
H. R. Rattan

All India Radio
Do.
Do.
Do.
Do.
Do.

Do.
Do.
Do.
Do.
Do.

(Press Information Bureau)
Do.
Do.

(Publications Division)

(Press Information Bureau)
Do.

(Publications Division)
(Pr««s Information Bureau)
(Publications Division)
(Press Information Bureau)

Do.
Do.
Do.
Do.
Do.

[. Appointed substantively to Grade III:

1

2

3

4
5
6

7

9
1 0

1 1

1 2

13

14

15
16

17
18

19
2 0

2 1

2 2

23

24
25
26

27
2B

29

30

31
32

33
34
35
36
37

XII.

1

2

3

4

Shri
J J

J j

3 3

J J

J J

J J

J J

J J

P.B.Roy .
A. C. Pandeya
G. L. Rawal
Roshanlal Sud
A. Padmanabhan .
V. K. Sastry
S. C. Sarkar
T. K. Jhuremalani
C. S. Savoor

Shrfmati G, R. Mahajan
Shri

J J

?J

» J

J )

J J

J J

J J

J J

J J

J J

J J

J)J

H. U. Alakaband .
Ch. T. Bhat
V. Bhanumurti
B. N. Murti
K. B. Dass .
A. B. Ganguly
S. C. Shukla
M. D. Raturi
Balbir Singh
V. S. Verkhcdkar
P. V. Damodar .
S. S. Gupta
Jagdish Prasad Goal

Shrimati S. D. Vorma .
Shri

>}

J J

i >

1 3

J J

J J

J J

J J

»

R. M. Bhatt
P. Srinivasan
K. G. Nigam
V. K. Tyagi
A. P. Singh
M. K. Dharmaraja
K. H. Katekar .
S. V. S. Saatry .

Rattan Chopra
R. N. Scth .
J. C. Dosai .
T. K. Sharma
R. N. Chaturvodi .

(Publications Division)
(Press Information Bureau)

Do.
(All India Radio)

Do.
Do.
Do.

(Press Information Buroau)
Do.

. (All India Radio)
Do.

(Publications Division)
(Press Informatio Bureau)
(Publications Division)

(Pnss Information Bureau)
(Publications Division)
(Press Information Bureau)

Do.
Do.
Do.

(Dtc. of Field Publicity)
(Publications Division)

Do.
Do.
Do.
Do.
Do.
Do.

(All India Radio)
Do.
Do.

(Dtc. of Advtg. & Vjsual
Publicity)

Do.
(All India Radio)

Do.
Do.
Do.

Appointed to officiate in Grade III :

Shri

»
J j

J J

V. Bhattacharya .
Shri K. S. Virk .
H. B. Mathur
Baldeo Sahai

. (Publications Division)
(Pr«ss Information Bureau)

Do.
Do.

5
6
7
g

9
1 0

11

1 2

1 3

14

15
16

17
18

19
2 0

2 1

2 2

2 3
24

25
2 6

27
28

29
30

31
3 2

33
34

35
36

37
38

39
40

41
4 2

43
44

45
46
47
48

49
50

51
52
53
54
55
56

57
58

59

60

61
62

63
64
65
66
67
68

Shri

>i

„

J J

J J

J j

j j

J J

3}

J3

J 3

J J

J J

J J

J J

J J

J J

J J

J J

J J

JP

J *

J J

J »

J »

f t

H. N. Balvir
H. G. Guttal
C. V. Roman
J. Nigam
S. C. Basu ,
K. G. Chadha .
Edward Sastry
S. V. Raghavan .
R. N. Mahadevan.
B, V. Ranganatha R»o .
H. S. Soni .
K. K. Puri
R. C. Sharma
M.K.Rao .
R, S. Mathur
Mehar Singh
V. R. Ayyar.
S. C. Mahajan .
Muzzaffar Shah .
Mohd. Shahbaz Hussain
R. S, Pruthi
M. I. Ayubi
G. D. Chandan .
R. K. Anand

S. C, Kacktwana .
T. R. Chaturvodi
B. F.Tiwari
M. K. Pardhy

Shrimati A. Rrishnaewamy .
ShtiR. Thukral .

»3

JJ

J J

J J

J J

» J

» J

»

J J

J J

J J

it

It

) J

P. C, Bhardwaj .
P. C. Roy .

N. S. Bedi .
S. K. Gaur .
Guru Dutt .
A. K.Roy .

S. M. A. HusBaini
S. C. Basu .
M, L. Junoja
J. C. Bawa .

Lakshmi Shankar
D. Anjaneyulu
H . D . Shad
M. L. Khosla—(on pro-

bation)

B. Pande .

Picu Information Bureau
Do.
Do.
Do.
Do.
Do.
Do.
Do.
Do.
Do.

Do.
Do.
Do.

(Publications Division)
Do.

(All India Radio)
(Press Information Bureau)

Do.
(Publications Divieicn)

Do.
(Films Division)
(Press Information Bureau)

Do.
(Dte. of Advtg. & Visual)

Publicity)
(Press Information Bureau)

Do.
Do.

(Puliblcations Division)
Do.

(Dte. of Advtg. & Visual
Publicity)

(Publications Division)
(Research & R«ferenco

Division)
(All India Radio)

Do.
Do.

(RogiBtrtx of Newspapers
for India)

(Publications Division)
Do.
Do.

(Dto. of Advtg. & Visual
Publicity)

(Filmi Division)
(All India Radio)
(Press Information Buroau)
(All India Radio)

(Publications Division)
Kumari Rojhan Marker (on pro- Do.

bation)

S hri Vishnu Dutt Do. .

j >

j *

JJ

JJ

JJ

SI

J !

J J

J J

!l

» J

91

BJ

J J

I I

• J

l i

V. B. Varma Do. .
C. L. Narasimhan
M. Krishnamurii
N. C. Jagdachari .
H. S. Lai .
N. V. Raghavan ,
A, R,IGodbolc
B. K. Goswanii .

B. R. Kurl .
R. B. Tawakley .
B. Uniyal .

M. A. N. Iyongar
V. Tarakam . ,
J. N. Wali .

. L. M. Inamdftr . ,
H. L. Kapoor . .
Syed Aftab Ahmed. ,

Do.
Do.
Do.

(All India Radio)
Do.

(Press Information Bureau)
(All India Radio)
(Press Information Bureau)
(Research Sc Reference

Dvn ~)
(All India Radio)

Do.
(Research & Reforonco

Dvn.)

(All India Rtd.o)
(Press Information Bureau)
(All India Radio)
(Frets Information Bureau)

Do.
Do.
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69
70

71
72

73

74

75
76

77
73

79

Shti J.N. Sihha .
3, M. Veerabahu
„ R. B. Paiel .
,, Mohindcr Singh .
„ A. P. Shorn;
„ M, A. Kuruvilb .
„ Laksbmi Chander.
„ R. L. Khipplc
„ N. Ram Narayan .
„ M, K. D. Warner
,, Harbans Singh ,

. (Press Information Bureau)
Do.
Do.
Do,

Do.
Do.

Do.
Do,

. (All India Radio)
Do.

Do.

2. Officers on probation will be appointed aubsiantively
to the respective grades on satisfactory completion of thtir
probation.

3. Officiating appointments will take effect from the daic of
assumption of charga of duty post of tho appropriate grado,

R. K. RAMADHYANI,
Secretary.

New Delhi, the 3rd March 1960

Ni>, 5/21/B9-F(A).—Shri S. R. Nayampally, a temporary Direc-
tor in the Films Division relinquished charge of his post on
the afternoon of the Jllh January, I960.

New Delhi, tlic "ih March 1960

No. 5/6/59-F(A).-On his transfer fiom Hyderabad, Slirl
Bachari Singh Arshi, officiating Cameraman (Ncwsreel) in
the Films Division assumed charge in the same capacity at
Bombay wiih effect fiom the 18th February, 1960,

No, 5/5/59-F(A),—On his leturn Irom deputation to the
U.K.. for training, Shri 1'. N. Kaul, officiating Cameraman
(Newsreel), Films Division assumed charge in the same capa-
city at New Delhi with ellcct fidra [he 15th February, 1960,

V. P, PANDIT, Under Secy.

Neiv Delhi, the ith Match 1960

No. l(13)/58-AB.—The President is pleased to appoint Shri
V. N, Kakar, officiating Assistant Director o£ Information,
Government of Uttar Pradesh, as Exhibition Officer in the
Directorate of Advertising and Visual Publicity, New Delhi
in a temporary capacity, with effect from the 29th February,
1960 (forenoon).

C. B. L. MATHUR, Under Secy.

New Delhi, Hie Mh March J9G0

No. F.l/167/58-Admn.—The President is pleased to appoint
Shri N. J. Kaniath, I.A.S., on transfer fiom the Films Division,
Bombay, as Deputy Secretary 10 the Government of India in
the Ministry of Information and Broadcasting, willi eftect
from the 29th l'ebruaiy, 19(30, until further orders.

, R. K. OOVIL, Under Secy.

MINISTRY OF IRRIGATION AND POWER

New Delhi, the llh March I960

No lG/60-9(29)/37-Adm.II.—In continuation of this Minis-
Hy's Notification No. ll/G0-9(Si9)/57-Atlm.1I, dated the 3rd
1-ebruary, I960, Shri K. C. Kuriyan, Section Officer (Grade
Hi), is granted cominuted leave on Medical Certificate for
30 days fiom the 7th February, 1960, to the 7th March, i960.

On the expiry of leave, Shri Kmiyan is likely (o be posted
to the same post and station.

G. C. MITROO, UndcT Secy.

New Delhi, the 7 Hi Manh I960

No. Adm,IV-402(l)/60-I.-On attaining the age of super-
annuation Shil K., P. Sreedhaian Nair, relinquished the charge
of the post o£ Member in the Central Water and Power Com-
mission (Power Wing) with effect from the afternoon of the
16th February, I960.

No. Adm,IV-4U2(l)/60-II.-I he President is pleased to re-
employ Shri K. P. Srcedharah Nair as Member in the Central
Water and Power Commission (Power Wing) with ellcct from
the forenoon ot the 17th Februaiy, 1960, until further orders,

P. L. GUPTA, Under Secy.

MINISTRY OF WORKS, HOUSING AND SUPPLY
New Delhi, the 2nd Marrh 19(30

No. Adin.39(40)/59,-On transfer 10 the Central Public
Works Department, New Delhi, Shri K, Srinivaaan, relin-
quished charge of the post of Section Officer (Grade II) in
the Ministry of Works, Housing and Supply in the forenoon
of the 24th Februaiy, 1960.

New Delhi, the llh Marth J960

No. Adni.39(118)/59.-Shri K. N. Nayar, a permanent Officer
of Grade IV of the Central Secretariat Service and working
as Section Officer (Grade III) in the Ministry of Works,
Housing and Supply, was granted earned leave for 16 dayj
from 15th Februaiy 1900 to 1st March, 1960 with permission
to prefix Sunday the 14th February, 1960 to the leave.

On leturn fiom leave Shri K, N. Nayar resumed charge of
the post of Section Officer (Grade 111) in the Ministry of
Works, Housing and Supply In the forenoon of the 2nd
March, 1900.

J, K. ROY, Under Secy,

New Dellii, the 2nd March 19G0

No. S&FII-Exp.22(3)/57.~On handing over charge of the
office of the Inspeiloi ot Explosives (Selection Grade),
Nagpur, on the g-1 Lh December, 1959 (afternoon), Shri S. N.
Gupta reverted to the post of Inspector of Explosives and
was tiansferrcd to Calcutta. He assumed charge of the Office
of Ihc Inspector of Explosives, East Circle, Calcutta, on the
28th December, 1959 (forenoon).

On handing over charge of the office of the Inspector of
Explosives, East Circle, Calcutta, on the "1st December, 195S
(afternoon), Shri V. A. Chandrasekharan was appointed to
officiate as Inspector of Explosives (Selection Grade), Nagpur,
with effed from 24th December, 1059 (afternoon), until fur!
ther orders,

M. N. KALE, Under Secy.

New Delhi, Ihe ith March I960

No. 40(l)/oO-EW.H.-On his reversion, Shri C. D. M.
Sundaram a permanent officer of Grade IV of the Central
Secretarial Service and officiating in Grade III of that Service,
relinquished charge of the post of Section Officer (Grade III
of the Ccntial Secretariat Service) in the Central Office,
Central Public Works Department, New Delhi, wilh effect
from the 2nd February, 1900 F.N.

B. R. MAZUMDAR, Under Secy.

New Delhi, the 2nd March 1960

No, ESI-22(l)/59.-Shri D. P. Karnik, Deputy Secretary in
the Ministry ol Woiks, Housing and Supply, New Delhi, has
been declared quasi-permanent in the grade of Assistant
Direnor (Gi.idc I) in the D.G.S. & D., New Delhi, with effect
from the 17th March, 1949.

New Delhi, the >llh March I960

No. ESI-8(44)/59.-Shri P. N. Batra, Director of Planning
in the Directorate General of Supplies and Disposals, con-
sequent upon the termination of his period of re-employment
lias been granted terminal leave for 7S days with effect from
1st March, I960,

R. RATAGOPALAN, Under Secy.

New Delhi, the 5//: Marth 1960

No, HIV.14(l)/60.-On return from leave, Shri S. S. Seth,
Section Officer (Grade II ot C.S.S.) resumed his duties as
Section Officer in the National Buildings Organisation on
the forenoon of 29th February, 1960,

SOM DATT, Under Secy.

MINISTRY OF LABOUR AND EMPLOYMF.NT

New Delhi, ihe 2nd March 1960

No. 125(48)/t960-Fac—The President is pleased to appoint
Dr. C. K. Harihara Iyer Inspector (Chemical), as Assistant
Chiel Adviser h'actoiies (Chemical), in a temporaly capacity,
in the uiganisauon of the Chief Adviser Factories, with
eltctt from the forenoon of the h i June, I9R9, until further
orders,

P. D. GAIHA, Under Secy,
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Nrw Delhi, tlir 2nd Marrh I960

No. 21(2)/G0-LRIII.-Shri F Jceieebhov, Piesidiutr Ofhccr,
Central Government Industrial Tribunal, Bombay, relin-
quished chaige of his post on the forenoon of dth February.
11)00.

No. H/l/ll/55-LR.III.-TIie President ,is pleased lo appuint
Shri J. N. Das, formerly Labour Inspector (Centra)) as
Conciliation Officer (Central) Dhanbacl-1 1 in an officiating
capacity with clfcct fiom the afternoon of the. Glli February,
1960, until further orders.

S, N. TITT.SIANT, Under Secy.

New Delhi, the 2,nd Marrh I960

No. 45/7/G0-LWI(II).-Shri D. P. Roy, temporary Research
Officer in the Labour Bureau Simla, has been granted earned
leave for 58 days from the 8th January, 1960 to the 5th
March, I960 with permission to i>ulfix Sunday the Glti
March, 1900, to the leave.

New Delhi, I In- 3>rl March 19fJ0

No. HI-5(2)/fi0-A,-Col, V. M. Albuqucique relinquished
charge of Llie post of Dircrlui General, Etnplojces' State Insu-
rance Corporation, with effect from the 25th February, I960
(A.N.).

No. HI-5(2)/60-B.—In pursuance of sub-section (I) of Section
16 of the Employees' State Insurance Act, 1948 (!)4 of 194S),
the Central Government appoints Shri S. K.. Chhibbei, LA S.,
Insurance Commissioner, as officiating Director General Em
ployccs' Slate Insurance Corporation, with effect from the 2,Mh
February, I960 (A.N ) v'uc Col. V. M. Albuquerque, until fur-
llicr ordera.

No. 45/16/60-LWI-IL-Di. A, M. Lorenzo, peiinaurnt Direc-
tor. Labour Rureau, ffimla is granted earned leave for thiity-
three days from the Slh February, 1960 to the 11th March,
I%0 with permission LO prefix Sunday the 7Lh February, 19Gi>
and Milfitc tlif I2lli March, 1900 (being restricted holiday) and
the 13th Marth, 1900 (being Sunday) to tlie leave.

2. In the absence of Dr. Lou-nzo the curicnt charge of all
the duties of the Director, Labour Bureau will be held ljy

(i)- .shii A. JUasu, Officiating Deputy Director in the Labour
I-iuieau,, Simla from the 8th February I960 to the
29th Februaiy 1960 (Fore-noon);

(u) Dr. K. C. Seal, officiating ScnioT Dcpulv Director in
the Labour Bureau, Simla from Mir- i!9lrt February.
I960 till I lie muni of Dr. Lorenzo from leave.

\'no Delhi, lh>- Uh March I960

No. HT-5(1)/60.-Col. V. M, Allmqueique, who has relinqu-
ished charge of the post of Director Gcneial, Employees'
State Insurance Corporation, with effect from the 25th
February, 19G0 (A.N.), is granted refused leave as under,
preparatory to retirement:

(i) Leave on average pay for foui months with effect
from the iifith February, 19G0;

(ii) Leavo on half average pay for a period of two months
with clfcct from the 20th June, 1960.

B. R. SETH, Dy. Secy.

Nf\n Delhi the -Uh March 19G0

No. 1/22/fiO-AflMi.I-I.—Shri J. N, Nangia, a permanent officer
of Grade IV of the Ccntial Secretariat Service, officiating In
Grade III of thai Service and a Section Ohuer in the Ministry
of Labour (Main Secretariat), has been granted earned leave
for eleven days with effect fiom the IGth February I960
to the 26lh Febiuaiy, 19ti() (both days inclusive) with per-
mission to suffix closed holiday the 27th February, 1960 (last
Saturday) and Sunday the 28th February, 1950 to his leave.

No. l/22/fiO-Ailjn.T-U.-On the expiry of the leave Shri J. N.
Nangij, resumed charge of his duties as Section Officer
(Grade III) in the Ministry of Labour and Employment
(Main Secretarial) on the forenoon of the 29th February,
19G0.

R. M. DOIPHODE, Under Secy.




